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LOK SABHA
Wednesday, Apnil 1, 1959/Chaitra 11,
1881 (Saka)

The Lok Sabha met at Eleven of the
Clock

IMr Speaxer 1n the Chair]

ORAL ANSWERS TO QUESTIONS
Buhlar Grain Discharging Plant

+
Shri Subodh Hansda:
1582 Shri § C Samanta:
Shri B. C. Majhi:
Shri Morarka:

Will the Minister of Food and Agri-
culture be pleased to state

(a) whether 1t 1s a fact that Gov-
ernment 1s proposing to shift the
Buhlar grain discharging plant from
Bombay to some other port,

(b) 1f so, whether the proposal has
been finahised, and

(e) to what place this plant will he
shifted~

The Deputy Minister of Food and
Agriculture (Shri A, M Thomas):
(a) to (¢) A proposal to shift the
plant to some other port 1s under
consideration

Shri Subodh Hansda: What 1s the
reason for shifting the plant from
Bombay to some other port?

Shri A M. Thomas: Attempts were
made to work the plant in the
Bombay port But there was so much
of opposition from labour that we
c:uld not find our way to work 1t
there

Shri Subodh Hansda: The Mimster
has just stated that there was opposi-
tion frogm labour May I know whe-
ther there will be any opposition

11(A1) LSD—1
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when this plant 1s installed some-

where else?

Shri A M Thomas: Attempls were
made to convince labour that in the
long run 1t would be advantageous
But then we did not want to take any
steps which they would think to be
hostile

Shrl P, C Bose: What 1s the answer
io part (c)?

Shr1 A4 M. Thomas, The answer to
(a), (b) and (c¢) 13 ‘A proposal to
shift the plant to some other port 1s
under consideration’

Shri P C Bose:r Part (¢) 15 a
separate question, as to where 1t will
be shifted

Shri A M Thomas. In fact, Kandla
also 18 being considered now We
thought of shifting it to Calcutta or
Visag or Madras Bul there also we
thought there would be opposition
from labour In Kandla, there 1s not
likely to be any opposition So a
proposal to shift it to Kandla 1s under
consideration

Shri § C, Samanta. Is it not a
fact that Bombay port has reached its
ceiling as regards capacity® If so,
why 1s labour grumbling against the
installation of this plant?

Shri A M Thomas: Certainly there
are advantages by way of faster dis-
charge and non-interruption even
during rains if this plant 1s worked
there That was why we wanted to
instal 1t m Bombay, and we tried to
work 1t 1n Bombay But the dock
labour opposed i1t and we thought .t
mught not be quite proper to instal it
there m the face of opposition from
labour

S8hri Raghunath Singh- How many
labourers will be unemployed on
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account of this plant?
the ratio?

Bhri A, M. Thomas: There will be
of labour The

Whntwﬂlbl‘

Bombay 1s estimated to be about 2000
tons per day, by working this, 1t s
estimated that we will be able to dis-
charge about 2400 tons per day

Railway Weorkshop at Mysors

*1593. Shri Keshava: Will the Minus-
ter of Railways be pleased to state

(a) whether the Government have
finalised any scheme to expand and
ymprove the Railway Workshop at
Mysore, and

(b) how many coaches per day are
produced there? .

The Deputy Minister of Rallways
(Shrl Shahnawas Khan)® (a) Yes

(b) 46 coaches are repawred and 4
coaches are constructed per month

Shri Keshava: May we know if
the Workshop 1s being worked to full
capacity? If not, what is the reason
for not placing orders for doubling the
production?

Shri Shahnawaz Khan. The Work-
shop 15 working to its full capacity
In fact, we are gomng to expand it

Shri Dasappa: What exactly does
the hon Minister mean by expansion,
expansion in what directions and at
what cost?

Shri Shahnawas:Khan: A sum of
Rs 1250 lakhs has been sanctioned
for the expansion of thig Workshop
We are going to expand the black-
smith shop, the iron ore foundry shop,
carriage shop towards west by 200 feet
by 10 feet, the saw mull shop

Mr Speaker: It :s not necessary to
gwve all these details I do not think
hon Members want these details of
blacksmith shop and carpenter shop

Shri Dasappa: Are there _any
srrangements or facihties for ower-
hauling and repairing locomotive
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engines in the Wiirkshop, and if so,
what are they?

Shrl Shahnawas Khan: Yes On
1-4-56, the periocical overhaul capa-
caity was 35 locomotives per annum
Now 1t is planned to step it up to 60
locomotives Sinmularly for carriages,
fiom 480 per annum, it 1s bemng step-
ped up to 720, and for wagons from
772 to 1286 per annum

Shri Desappa: What exactly 18 the
employment potential of this expan-
sion?

Shri Shahnawas Khan: T could not
give the exact figure just now

Bhrl Tangamani: Out of the 46
coaches repaired, how many came up
for major repairs and how many for
minor repairs?

Shri Shahnawas Khan: They are

all for periodical overhaul, that 1s,
major repairs

Shri Jadhav: May I know whether
there 153 & short-fall of techmeal

workers for the necessary repairs?

Shri Shahnawaz Khan: Generally,
there 1= no chortage of technical per-
sonnel

Mr Speaker Next guestion

Shri T, B. Vittal Rao rose—

Mr. Speakerr The hon Member
gets up late s

Shri V. P Nayar: He may be
pardoned today'

Shri T B Vittal Rao: Mav I know
whether at this Workshop narrow
gauge coaches are also being repajred®

Shrl Shahnawaz Khan: No

Shri T. B Vitial Rao: Where are
they repaired”

Shri Shahnaway Khan:
notice may be given

Cancer Wing of Safdarjang Hospital

A separate

+
Shri Bhakt Darshan:

*1584 { Shri Ram Krishan Gupia:
Shri D C. Sharma:
Will the Minixter of Health be
pleased to refer to the reply given to

k940
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Starred Question Ne, 562 on the 4th
December, 1958 and state:

(a) whether the detailed plans and
estimafés regarding the construction
of the cancerwingofthe Safdarjang
Hospital have been prepared; and

(b) if so, whether the construction
work has commencéd?

The Minister of Health (Shri
Karmarkar): (a) and (b). Working
drawings have been prepared and the
estimates are under preparation by the
Central Pubhic Works Department.

sfiwen o § qg ATAT g
g f& st @ waw o wrefwar o
ooy Rt TN e A for ww
W el Ry g ?

off wowtee © qg@ a1 dET AE
faem | w7 % §8 FTAE T A
g

sty T w7 e @ f
Fq A AF FTW TE § AT AV 0N
a% ¥z @wew gr J0qmM’

oft weRTeT . W o flo oo
®o wTUfeedE WT ATGUT WIT IAE AT
wrasaw foer qdy & @AY q@ w9
wedY % @1 A | gW AG FY ¥
qE A )

Shri V. P Nayar: From the hon.
Minister’s answer, I understand that
estimates are bemng prepared. Do the
estimates contemplate estimates relat-
ing to the necessary installations for
the treatment of cancer by the latest
known methods, including those of
radio-active therapy?

Shri Earmarkar: Yes, like 1n every-
thing else in the working of hospitals,
we are going to have first-class,
nothing less,

Bhri V. P. Nayar: Have Govern-
ment enough competent personnel to

CHAITRA 11, 1881 (SAKA)
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administer the latest ireatment using
radio-active cobult?

Shri EKarmarkar: Wehopetotlt‘
them.

ot wraadt  ofy oft 7 oanft wr
te wrerfiraT @A & aw oy dav A
BT & wreor waw &1 fto i fear
AT | § gg AT Swar g e oo
sy TE & &1 sereforeT @ &
TaH oedl waT #Y I WY s
for & Tl ?

off woATwT . AT T WA d Oge
ar o g€ ow fag ot AT o
THREA AEY &
Shri Bose;: May I know what 13 the

arrangement at present for the treat-
ment of cancer?

Shri Earmarkar: I think 1n the

Lady Hardinge College there is
Aarrangement; also in Irwin Hospital.

Shrei V. P. Nayar: Cancer 18 very

Mr. Speaker: It 1s very important;
but let the building be constructed.

Shri Tangamani: Sir, on the previ-
ous occasion 1t was stated that 1t
would be started .

Mr, Speaker: Order, order; next
question

Chilka Lake in Orissa

%1586 Shri Panigrahl: Will the
Minister of Food and Agriculture be
pleased to state:

(a) whether the scheme aiming at
conducting experiments on the utilisa-
tion of raw materials available from
the Chilka Lake in Orissa has been
progressing satisfactorily;

(b) what are the kinds of raw

materials available from the Chilka
Lake; and

(c) the nature of research now
being carried on the utilisation of



8943 Oral Answers APRIL 1, 1950

available raw materialy from Chilks
Lake?

The Deputy Minister of Agricul-
tare (Bhri M. V. Krishnappa): (a) Yes
Sir.

(b) (I) Weeds—Cracillaria Species.
(ii) Bharks,

(c) Research for the manufacture
of Agar Agar from weeds and
hydrolysed protein from sharks is
being conduected,

Shri Panigrahi: May I know since
when this research 1s being conducted
and also the total amount of grants
given so far for carsying out this
research in Chilka lake?

S8hri M. V. Krishnappa: The

Inland Fisheries which is doing the
biological survey part of the work
The other is the Btate research station
which has taken up the technological
part and finding out the various uses
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Bhri M. V. Erbhbneappa: That is
there as part of our Inland Fisheries
Research station at Calcutta—BaFrack-
pore.

Shri Supakar: May I know It fish
is intluded in the category of raw
materials? -

Shri Panigrabi: Besidés this Agar
Agar, may I know whether there are
other raw materials which have been
found to be of commercial importance
in the Chilka lake?

Shri M. V. Krishnappa: Apart from
these weeds which are converted into
Agar Agar by the indusiry, there are
shark fish which can be converted
mnto shark liver ofl, which the Btate
Government is doing now. In addi-
tion, there are other by-products of
the sea which have potential scope
for development for various industrial
and other uses,

Shri Panigrahi: May I know whe-
ther there is any proposal to set up
any factory for the manufacture of
thig shark liver oil in Chilka lake?

Shri M. V. Krishnappa: The State
Government is manufacturing shark
hver o1l on a cottage industry scale.
Since the last 2 years, they are manu-
facturing every year Rs. 20,000 worth
of shark liver oil. But we intend to
make jt a sort of cottage industry.
The State Industries Department is
trying to start small factories there

EXR-TETATT AT WY g won
*te. ot Wygw wew ;W
ol WA ag qE WY E A e
(%) =T wORTT ALY
e (T TE) O qgw 9w F

ford fareft QvomT o faw s v
L 154

(=) afz gr, Y g avee v aw
st I & grreAT & 7
The Deputy Minikter of REallways

(Shri 8. V. Ramaswamy : (a) and
(b). Only patch doubling of 61 miles
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between Moradsbed and Saharanpuf
has been censidered necessary to cater
to the traffic needs during the Second
Five Year Plan. The doubhng work

not going to be doubled?

Shri 5. V Ramaswamy: No, Sir

Between Bareillly and Moradabad
there 15 an alternate line wma
Chandaus:

ot wer wiw w7 AT &
w § gy qawt ¢ e faegw
HET A qEH W AT 9T WO E
for & ¥ arenfegy et ff @ wror
Y WX W HremTfedT &7 qwa §
wafad w7 7@ QO A F AT FA
¥ art & wr§ waw @ g ?

Shri 8. V Ramaswamy. The traffic
has increased and we are anticzpating
a further increase Already there are
18 tramng a day each way We are
anticipating an increase to 21 and we
are making provision for that

Electricity for Delhi Colonles

*1598 Shri Daljit Singh: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given
to Unstarred Question No 3002 on the
27th September, 1858 and stute the
progress go far made m supplying
electricity to the tolomes’in Dell?

The Deputy Minister of Irrigation
and Power (Shri Hathl): There has

Oral Answers Boyb

request recetved from all these
colonies We have not received
requests from a number of colomies
and others have yet to pay the charges
for extensjon

Bhri Tangamani: May I know m
how enany colonies, due to the non-
approval, by the competent authorty,
of the proposals for  electrification
and for non-compliance with the for-
malities this electrfication work has
not started?

Shri Hathl. Nineteen

Hydrogenated Vegetable Olls

*1599. Shri Aurcbindo Ghosal: Will
the Mirnuster of Health be pleased to
state

(a) whether QGovernment have
enquired about the effect of hydroge-
nated vegetable oils on the function-
ing of heart, and

(b) 1if so0, with what results?

The Minister of Health (Shrl

Karmarkar): (a) and (b) Investiga-
tions 1n this respect are mn progress
under the auspices of the Indian
Council of Medical Research

Shri Aurcbindo Ghosal: Is it a fact
that some doctors of international
repute have said that the use of
hydrogenated vegetable oils affects
the functioning of the heart?

Shri Karmarkar: Briefly, the evad-
ence obtamned so far would seem to
mdicate that the feeding of animal
fats and hydrogenated vegetable oils—
both of which are lacking in essential
fatty acids, vz, linoleic linclemc and
arachidonic acids, may result in
mcreased levels of lipides (mamly
cholesterol) in the blood serum, which
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that doubts hive been maisgd about

the advisabibity of usmng hydrogenat-
ed ails

Shri Aurcbindo Ghesal: I3 1t not a
fact that the number of deaths due to

South where it iz used less®

Shri Earmarkar: I thunk so far as
the disemse 13 concerned, it 18 impar.
tial both in South India and in North
India People Lving in towns due to
the stress and strain have been suffer-
ing to a large extent from heart
diseases, and thrombosis

Dr Sushila Nayar: The explanation
@ven by the hon Minister now shows

and their consumption n India?
Shri Earmarkar: What I showed

achieved are of a decisive nature,
then, it will be for us to consider
what my esteemed colleague men-
tioned

Shrl Prabhat Kar: May I know
whether, In view of the increased
wcidence of coronary thrombosis,
Government will expedite finding out
the effect of the use of these hydro-
genated oils so that they can take
steps®

Shtl Karmsrkar: Active exper:-
ments are undertaken by the ICMR
It is too early for us to say that we
have achoeved positive results

W Nfw oW WY g AT
it ft § fie sy o dafrdaw e wt
gy § oy farewer Sor o et €
g% wet ¥ s wir ek g o
F v amr w1 v v ofy § fie faer
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dwret & dzw o & wqw O o
#r & ¥ ww ¥ v O Qur T frwre
¥ ¥ o goet oy arr Y wh B
T2 gepredzy ddfige v § i
Ty

ot woreer WY oW Wty
T Y Pt wm e §

¥ M we & v g g
e qar e & fF G et & oy
T F qqw N frarer ot oy woft o
I frwred & sowd g @ § 2

o worowr W g WY ST e

& ¥ FET oI A T ARTE |
Shri V P. Nayar May I know
whether 1t 13 a fact that as one of

the products of competitive evils, the
hydrogenated o1l manufacturers are
forufying them with doses of wvita-
mins, and may I also know whether
1t 15 not a fact that these witamins
Fet completely destroyed under Indian
conditions of cooking”

Shri Karmarkar I was told by my
hon friend that day that vitamin A
15 consumed by frying or boiling or
comecthing hke that But before I
hazard an opitmon I should Like to
consult the experts also 1n the matter

Pandit J P Jyotishl* May I ask
one question?

Mr Speakerr He may reserve 1t
for the next question

Rall Link with Pradip Port

+
Shri Supakar:
°1m.{ Shri Panigrah:

Will the Minister of Rallways be
pleased to state

(2) whether there 15 any

to connect Port on the Rast
Coast with Howrah-Madras rail-
way line, and

(b) if so, whether any survey has
bcenmdemlnu:; ’



Vg9  Oral Answers CHAITRA 11, 1381 (SAKA)

mmm of Rallways
(Bhri 8. V. Ramaswamy): (a) No
Bir

(b) Does not arise

Shrli Supakar: Having regard to
the prospective development of this
port, is 1t hikely to be included in the
Third Plan?

Shri 8. V. Ramaswamy: Nothing
can be said now until the port comes
nto beng

Shri Supakar: The port 1z already
there as a nunor port and it 18 being

developed

Shri 8 V Ramaswamy: As a munor
port, 1t 15 not worthwhile making a
hne As soon as 1t becomes a major
port, then 1t will be time to consider
1t

Shri T. B Vittal Rao: This Pradip
port 15 goilng to export two mitllion
tons of iron ore to Japan and then it
will be a major port

Mr Speaker: The hon Member 1.
arguing this matter

Shri Panigrahi May I

quest.on?

Mr, Speaker. It has been asked
enough The same question 1s bemng
asked again and agamn The bhon
Members want the hon Minister
lay the railway line immediately

Shri Panigrahi No, Sir I only
want to know whether the State
Trading Corporation has undertaken
ihe responsibility of exporting two
sillion tons of iron ore from this port
and whether 1t has written expressing
its difficulties and urging them to
provide facihities for export of these
iron ores”

Shri 8-V Eamaswamy: I think
that relates to the Mimstry of Trans-
port

Shri Panigrahi. They have written
to the Ministry of Railways

:Shrl 8§ V Bamaswamy: We are
not aware of 1t

ask one

Oral Answers 8950

Cnquiry into Damage to a Rallway
' Bridge

3+
Shri Kuarhan:
‘“‘"‘\J_’Shﬂ A, K. Gopalan:

Will the Mimister of Rallways be
pleased to state

(a) whether the enquiry by the
Heads of Departments into the cause
of falling of a girder of a bridge on
Gadag-Sholapur Section of Southern
Railway on the 8th February 1959 1s
over, and

(b) if so, what are the findings of
the enquiry?

The Deputy Minister of Railways
(Shri 8 V Ramaswamy). (a) The
enquiry by the Heads of Departments
has not yet been finalised

(b) Does not arise

Shri Kanhan* What are the reasons
foi1 the delay in the submission of the

report?

Shr1 8 V. Ramaswamy ‘There 1s
no delay The committee has been
appointed Certain materials from the
damaged girders have been taken and
they are being examined by the Joint
Director of Research at Chittaranjan
The report 1s awaited

Shri Dasappa In the meantime
what rehef has been given to the
families of the people who met with
death 1n this accident?

Shri 8 V. Ramaswamy There are
standing instructions about that and
1 would require notice (Interrup-
tions)

Mr Speaker There are instruc-
tions and they rmaust be carried out
For further details, he must be given
notice

Shri Tangamanl® Four offitials were
killed in this accident and ten were
mjured The legs of one or two
people have had to be amputated
Yet the enqury was only a depart.
mental enquiry by the General Mana.
ger May I know why there is ®0
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much delay, namely, = delay of seven
weeks when the question is only of
the falling of the girders, killing four
people?

Shn B. V Ramaswamy: It 15 not
such an easy ihing There were 12
girders and nine of them were success-
fully launched Why thu grider sud-
denly buckled 18 a matter for investi-
gation Therefore, we are going into
1t thoroughly

Shrl Tangamani 7050~

Mr Speaker: We are asking the
Minuster details which we should ask
a techmcal expert

Shri Taagamani: It 15 a fatal
accident It was a bridge which was
constructed in 1885 or s0 When
these girders are replaced, one girder
1alls and people are killed What I
would ke to know 13 this There
was also an expert committee on the
question of maintaiming these bridges
1 want to know whethe: the evidence
of these experts who were concerned
with these bridges 13 also being taken
wto account because the enquiry 1s of
a hrmited nature?

Mr. Speaker: What will the en-
quiry committee do® In an enquury
of this kind they will take that into
account We are going into small
details spending away the time of this
House

Shri T. B Vittal Bao I want to
¥now whether that particular gentle-
man whom the Mmister mentioned
has since been co-opted by this com-
mattee?

Bhri 8 V. Ramaswamy A senior
scale officer has been specially sent
to Chittarajan to expedite this matter

Red Palm Of1
*1604. Shrl Ramakrishna Reddy:

Will the Mumster of Food and Agri-
oulture be pleased to state whether

AFEIL 1, 1880
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country and stop imports of red palm
oll amounting to over T crored of
rupees for soap manufacture in Kerals,
Siate?

The Minister of Agricaltare (Dt.
F. B. Deshmukh): A Scheme for tral
and development of improved wvarie-
ties, of oil-plam (Elaesguineensig) in
Kerala State, at an estimated cost ot
Rs 81,718 spread over a period of
5 years, has already been sanctioned
by the Government of India

Shri Ramakrishna Reddy: May I
know whether this red palm o1l is
available anywhere in the country?

Dr. P. B. Deshmukh: Yes, Sir, some
of that 1s available

Shrl Ramakrishna Reddy: May I
know whether this red palm oil is
used for the manufacture of scap as

& necessary ingredient or 18 1t because
it 1s g cheap substitute of o1l

Dr P. 8, Deshmokh: I cannot say
whether it 1s 1ts cheapness that attracts
but the o1l 1s useful for the manufac-
ture of scap

Shrl Khadilkar: May I know
whether this prefix ‘red’ has any i1deo-
Togical content in 1t?

Dr P. 8. Deshmukh: We do not con-
demn anybody because of the colour

Mr. Speaker: He 13 afraid that when
1t 15 applied to the skin 1t will produce
red stains (Interruptions )

fiewelt & remyae g

*2got. St www wiw ¥y gfc-
W ey wwre T Y A, 1eue
¥ arafer Y7 AT o ¥ U ¥
Wy § Ty qaT ¥ w97 w3 fe

(%) 18 oY, tene W faelt
EHECONT gATk wAd 9% W WY
gz g ot wr xw i T v o7
TR Eara i wmrg ;

(w) afey, o) wr ¥w A &
ey frowe? il gElt o swTw
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TR ATET F o ST 2% 9T @
o

(w) == forowa? s fasrfioat ox
sy wrdanfy Y &, wwAT w67
faerc § , WX

() 3w gier & wo faded
Ieaa-fgww & wifse w1 wfagfa
o7 |grgar ¥ wv § fwat a= fagr v
& s fear a A R 7

witfre sxwaw Iwit (ot q@-
ww) (%) ¥ (1) g N owh
e wY 9T E Y

() form wrgex wRgwX A
Y § aafeesdt § sodt o ek df
TEET Ro,000 &G & faqd =iy ®7
dwT 91 | TE W AT YR ®
wAYT anfew &1 & oy

An hon. Member: In English also

Shri Mohinddin: (a) to (¢) The
accident 1s still under investigation

(d) The GLding Instructor who un-
fortunately lost his life in the acci-
dent was insured for Rs 20,000 The

Delha Gliding Club propose to pay the
amount to the legal heir of the deceas-
ed

st W TR | qg TFAT AT
g 5 s wgrem €@ gier W amw
®T @ §, WIT wr IHA S w0
qarqr § 5 g A W Cw AR A
LU U S

Shri Mohiuddin: There are some
techrucal details which have been
asked for from the manufacturers
abroad and their rephes are awaited
I im sure that as soon as their replies
lnm:drmmmempm'twmhnu-

wymolr wrogew e
ay vaTewy fow ogrr & YE e T
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[, TET A1G 2T § vy F i,
TG AW § AT A T WY wre gy
qr—JuT Y gUT R | W T I
xraw ¥ fawg oft wrd sriark & o of
e smi crm ez ?

Shri Mohiuddin: No, Sir All these
aspects are under investigation I
cannot express any views even a&bout
facts as to how the incident actually
took place

woaw iy, fag gRgERT W
W @ T AT @R W 9X
sarefer Y Zfwr 37 & fod firsly gud
TR & e fear mr § o
¥ xfrons fear mr § °

Shri Mohinddin. I am not aware of
what has happened about the appoint-
ment of another instructor I am sure
another instructor will be appointed
very soon

Business Slump at Vizagapatam Port

*1607. Shrimati Mafida Ahmed: Will
the Minister of Transport and Com-
munications be pleased to state

(a) Whether Government are aware
of the business slump at Vizagapatam
port due to diversion of Bhila: Cargoe
ships to Bombay, and

(b) 1if so, what measures are taken
or contemplated to be taken by the
Government to improve the situation®

The Minister of State in the Ministry
of Transport and Communications
(Shri Raj Bahadur): (a) Until recent-
ly, part of the Bhilaa Cargo was divert-
ed to Bombay but so far as Govern-
ment are aware, such diversion has
not caused any slump at Vizagapatam
Port

(b) The Bhilm1 Project Authorities
have since agreed to the unloading of
as much cargo as possible at Vizaga-
patam Port.

Shrimati Mafida Ahmed: In view of
the fact that m order to handle the
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Bhilai cargo, unloading facilities have
been improved at considerable ex-
penses, may I know the reason that
.necessitated to divert the cargo to
Bombey?

Shrl Raj Babadur: Sir, at one time
in 1857 there was a serious congestion
@t the Vishakhapatnam Port. As a
matter of fact, when the plans for the
Bhilai Steel Plant were being finalised
the Ministry of Transport had not been
told anything in regard to the type
of port equipment that would be re-
quired to take the heavy lifts that
‘were to come to the port. Apart from
that the ships that came with the Steel
Plant equipment and machinery were
not provided with the requisite der-
ticks. The unloading operations were
‘therefore carried out with the help
of the only floating crane, that the
port had and that was why some of
the cargo had to be diverted to Bom-
bay for obvious reasons.

Oral Answers

8hri Achar:.Sir, is it true that a-

considerable amount of demurrage has
been paid on account of the incapa-
«ity of the port to unload things that
came for Bhilai?

Shri Baj Bahadur: Yes, Sir; some
amount of demurrage was paid.

Shri T. B. Vittal Rae: May I know
whether these lifts and other machi-
nery required to handle the machi-
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D.V.C. Navigation Canal
+

“1809 {ll!'l Subodh Hansda:
* - | Shri Rameshwar Tantia:

Will the Minister of Irrigation and
Pawer be pleased to state:

(a) whether the financial aspect of
the Navigation Scheme of the D.V.C.
has been thoroughly gone into;

(b) whether any estimate of traffic
has been made;

(c) whether a separate boating or-
Bnisation is going to be set up to deal
with Durgapur Canal Traffic;

(d) if so, the details thereof;

{e) whether any aerial ropeways
have been recommended for transport
of coal from collieries to the canal
head at Durgapur; and

(f) if so, what would be the cost?

The Deputy Minister of Irrigation
and Power (Bhri Hathi): (a) to (f). A
statement is laid on the Table of the
House.

STATEMENT

The Navigation Scheme of the DVC
Is stil] in a preliminary stage. The
DVC have yet to prepare a concrete
Scheme on the basis of the recom-
mendations of the Navigation Advi-
sory Committee.

Some time back, the DVC roughly
estimated that traffic on the Canal on
full development will be about 2 mil-
lion tons annually.

The setting up of the Boating Or-
ganisation and the Aerial Ropeways
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., Skl Swbodh Hassda: From the
statemhent I find that D.V.C. has esti-

mated that traffic on the canal on full’

development will be about two million
tons annually. May I know what s
the present volume of traffic?

Shri Hathi: The canal will be open
for traffic from July 1869; it is not
open now,

Shri Bubodh Hansda: The hon.
Deputy Minister just now stated that
the canal will be open for traffic from
July 1958, From the statement I find
that the Corporation has decided to
throw open the canal to the private
sector on a toll free basis, initially for
a period of flve years. May I know
why it has been decided to throw it
open to the private sector for such a
long period on a toll free-basis?

Shri Hathi: That is because the
Commuttee has felt that the two mil-
lion tons of traffic which had been
surveyed seems to be on a high side
and it will take some time before the
setting up of a Boating Organisation
and the Aerial Ropeways.

Shri 8. C. Samanta: May I know
when this Boating Organisation is ex-
pected to begin its work?

Shri Hathi: The DV.C. has been
asked to work out the cost, the fin-
ancial aspect of the project. After
that is received, it will be decided.

mm:u;ylknwwhatfhe

coke oven plant with the canal ends
to carry coal from the coalflelds to
the head of the canal
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* the DV.C. to give its esjimates of cost
for setting up the Boating Organisa-
tion and the Aerial Ropeways as re-
commended .by the Navigation Advi-
sory Committee?

Sbri Hathi: This has to be done by
the D.V.C. itself. There is no ques-
tion of fixing up any date. They will
do it as soon as possible,

Shri 8. C, Samanta: May I know
whether the Advisory Comsnittee has
recommended that in the Damodar
Canal where it meets with Bhagirathi
there is necessity of silt clearance?

Shri Hathi: Yes, they have recom-
mended it.ut Kunti, where it falls,

Jawahar Tunnel
+
Shri Siddananjappa:
Shri Ram Krishan Gupta:
Shri Naval Prabhakar:
| Shri D. C. Sharma:

Will the Minister of Transport and
Communications be pleased to refer
to the reply given to Unstarred Ques-
tion No. 49 on the 18th November,
1858 and state:

(a) the progress of work done so
far in completion of Jawahar Tunnel
which will provide an all-weather
road between Jammu and Kashmir;

(b) the final date by which the
work will be completed; and

(¢) the total amount spent on it so
1ar? '

The Minister of State in the Minis-
try of Transport and Communications
(Shrl Raf Bahadur): (a) A statement
glving the required information is laid
down on the Table of the Lok Sabha
[See Appendix VI, annexure No, 1].

*1610.

(b) By the end of December 1080

(¢) Rs. 188:11 lakhs upto the end of
January 1958,

oft wo wo mifiew : 7y zww wrw-
gz war vk &, ¥fiey ad ® Fred &
AT Y T e ST 7O & we Ky wrefy
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+
Shri Daljit Singh:
'““'{snﬂ D. C. Sharma:

Will the Minister of Irrigation and
FPower be pleased to state:

(a) whether the Government of
India have received the Gurgaon Tun-
nel Project from the Government of
Punjab;

(b) if so, the nature of the project;
and

(c) the decision taken by the Cen-
tral Government thereon?

n;nq-w Minister of Irrigation
and Power (Shri Hathl): (a) No, Sir.

(b) and (c). Do not arise.
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Exira Deparimenial Establishment of
P.&T.

&+ -
Shri Subodh Hansda:
Shri R. O, Majhi:

Shri 8. C. Samanta:
Shri Ram Krishan Gupta:
Bhakt Darshan:

Shri nmmnl

Shri T. B, Viital Rao:
Shimati Parvathi Krishnan:
| Shrl A. K. Gopalan:

Will the Minister of Transpori and
Communications be pleased to refer to
the reply given to Unstarred Question
No 1800 on the 17th December. 1958
and state

(a) whether the report of the Com-
mittee appomnted to enquire into the
working conditions of Extra Depart-
mental staff of the Posts and Tele-
graphs Department has been finally
considered, and

(b) af the decision taken on the
recommendations of the Commuttee?

The Minister of Transport and Com-
munications (Shrli 8. K. Patll): (a)
The report is still under consideration

(b) Does not arise

Shri Subodh Hansda: On the 21st
of November the hon Miruster stated
that the report was under considera-
tion Again the hon Minuster |is
replying that the report is still under
consideration Mav I know when this
report will be finally corisidered?

Shrl 8 K, Patll. We are expecting
that it will take a couple of months
more, hecause 1t involves some expen-
diture which 18 a matter of concern

ot ficefer fewr & w1 W A
went §, ®feT oY el Qe
#w gerferaide ¥ ToeTd fm &
AT A &, WT EORX ST ER A
w5 s ol ¥ gwdt & 7
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Pandit D N Tiwary: May I know
whether 1t 1s a fact that capable
persons from  extra-departmental
service sre promoted as peons ordi-
nanly after five years, and, if so, may
I know whether this 15 being given
effect to or it has been suspended
until consideration of the report?

Shri 8§ K. Patil. I am not aware
of the detals of 1t I shall make
enquiries about what the hon Member
has asked

Shri 8 C. Samanta: May I know
whether any intermm rehef was given
to these employees?

Shri § K Patil. I thunk an interim
relief of Rs 2 per head was given

Shrli Tangamani: The Rajan Com-
mittee report was submitted as early
as July, 1858 and the number of
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employees involved 1s only 1,00,000
When the first Pay Commussion took
only three months, may 1 know why
this has taken nearly nine months?

Shr: § K Patll: It was not submt-
ted in July The report was submit-
ted to Government on 1st September,
1858 and 1t 15 under examination I
agree with the hon Member that it
has taken seven months, no doubt,
but, unfortunately, it so happened
that this committee was appomnted
almost smultaneously, or round
about that, with the Pay Commission
There 15 some action or inter-action
of both the things and that has caused
some delay, but waware expediting

Shri T B Vittal Rao: May I know
1if the finalisation of the recommenda-
tion of this Commttee will have to
awat the submission of the second
Pay Commusmion’s report?

Shri 8 K. Patll: No, Sir So far
as the increase in the rate of remu-
neration 18 concerned that part wll
have to depend upon them, but so far
as the other parts are concerned,
although they involve expenditure,
we are not gong to wait until the
report of the Pay Commssion comes
That 1s why I sayd that the longest
time that 1 envisage 15 the end of
May

Shri T. B. Vittal Rao: Am I to
understand from the Mimster's reply
that thuis Committee has recommended
enhanced pay for the extra-depart-
mental staff?

Shri § K Patll' No So far as
that particular reference was concern-
ed, it was taken out of them because
the Commission was appointed

Shri § M. Banerjee: The hon
Minister said that the report will be
finglised by May, 1859 at the latest
I want to0 know whether the recom-
mendations will be mmplemented from
a retrospective date and if so, from
what date?

Shri 8, K. Patil: That also is a
matter for consideration If we feel
that at the time of implementing it

APRLL ), 1858
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a case haz been made out for some
kind of retrospective effect, even that

matter also will be very sympatheti-
cally considered.

Shri Bose: May I know whether it
is a fact that in the extra-departmen-
tal offices there 1s more curruption at
all stages becausq they are low-paid
and unqualified

Shri 8 K. Patil: It might be true
mn all departments and not particular-
ly in this department

oft 9w i W T & s
# 3z w13 ar€ § fe aw @ w2A i
wqroar g o ax a2 dw F O gv oy
owr-feardies we & A & T
wg wTm ww v dr et sy
qay faar o vgr ¥ 7 W T
Hagaftar @Y ? wa ¥ wreem wgar
g fo fvig v awg W ¥ @ WY
=1 & Tr way fy w fadly #Y a8
froamw 7 @ afes oot
ﬂ?

st wo wro wrfewr  fipvig Wiy
fraamos @ g« & wWwa g
s # Er

Coaches and Wagons

% +
Shri Bibhuti Mishra:

*1613 < Shri Ram Krishan Guapta:
Shri Siddananjappa:

Will the Minister of Rallways be
pleased to state-

(a) whether 1t 15 a fact that Gov-*
ernment have decided to make the
country self-sufiment m production of
coaches and wagons,

y (b) whether any scheme for this
purpose has been finalised; and

(c) if so, the details thereof?
The Depuly Minister of
(Shri Shahnawss Khan): (a) to (o).

India 15 already self-sufficient in res-
pect of Coaches und Wagons, except-
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ing special types of vehicles, e.g., Hail
Cars and EM.U, Stock etc., for which
capacity does not exist, at presen:
Capacity for production of ERL.U,
Stock is, however, being developed.
The question of developing manufac-
ture of Railcars will be taken up soon.

Bt g faw @ & s £ fw
w7 ag Y @ § e g g deT i
Y v § wgr ¥ oy oraw ¥, IW 9
% fasmr sy & fin gant q diw
Y WY @ xafed e @R & ol st
&g 7 T AT § 7 woft s
Wi AgEE T vy § 8 gAY o wHY
dva ady | § s wrgen g fw g
ﬂﬁitm]aﬁmmt"

o Wgra™ Wi : o am wd wdr
tafregr

Mr, Speaker: It seems to be the
hon. Member’s constituency or some-
where near his home and he has
personal knowledge of 1t. He says
that notwithstanding the answer
given by the hon Minister that there
15 self-sufficiency in wagons, those
people who are there and who intend
to load or unload feel that there 1s
not a sufficient number of wagons.
When the hon Members put gues-
tions here on certain things which ave
within their knowledge, there must be
a kind of satisfaction given to them

Shri Shahnawaz Khan: [ reaffirm
that there is no shortage of wagons
on the North-Eastern Railway.

Mr. Speaker: He might say so The
hon Mimster will certainly look into
it and see as to why there is default
on the person not to unload it. Either
it must be due to default so far as
the customer js concerned or there is
no wagon, Want of wagons generally
is as bad as non-supply of wagons
there, if there is a surfeit. Therefore,
there must be a kind of satisfaction
given to the hon. Members. The hon.

may say, “Yes; I will look
into this matter”.
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Shri Shahnawaz Khan: If the hon.
Member would point out the parti-
cular spot where there is this difficul-
ty, I shall certainly look into it.

Mr. Speaker: Very well.

Shri Kasliwal: The hon. Minister
said that we have already reached
self-sufficiency in the production of
coaches and wagons. May I know
whether the Ministry proposes to
explore the possibiity of an export
market for this?

Shri Shahnawaz Khan: Yes, BSir.
‘We are doing that already,

Dr. M. 8. Aney: May I know if
the hon Minister is aware that there
was a complaint recently from the
Nagpur merchants that they could not
get covered wagons when they want-
ed covered wagons for carrying goods
to Calcutta, and in regard to that
complaint the reply given was that
the covered wagons were not avail-
able? 1s it consistent with the fact
that Government have got sufficient
stock of wagons available with them
for every kind of demand?

Shri Shahnawaz Khan: I replied
regarding the overall position of
wagons n the country. Maybe at a
particular time of the year there was
some shortage of covered wagons in a
particular place But where we
experience that particular difficulty
we try to overcome it.

a2 dferaw: i aeE
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Shri Dassppa: Is 1t not a fact that
some suppliers of timber to the Gov-
erhment departments have been mul-
cted with hquidated damages
because of the delay in the supply of
wagons, and for no other reasons”
Mr. Speaker: Individual cases must
be brought to the mnotice of the
Minister
Shri Dassppa: It is stated that'there
no

is question of dearth of wagons

Mr Bpeaker: The hon, Member wiil
kindly give notice The question ia
whether the hon Minster is gener~
ally aware that such complaints exist
where damages are asked for when
there is a non-supply of wagons Has
any such case come to the notice of
the Minister?

Shri Shahnawax Khan: No, Sir

Mr BSpeaker: The hon. Minster
will kindly consider one thing In
answer to the general question whe-
ther there 15 self-sufficcency 1n
coaches and wagons he said, “Yes".
But on three sides there are already
ingtances, though individual instances
have been quoted, where the station-
masters or whoever 1s in charge of
the supply of wagons,—east, south or
narth—have said that the supply of
wagons was not possible

Shri Dasappa: I can give instances

Mr Speaker: Hon Members will
send those nstances to the hon
Minuster He will meke enquimes If
he ultimately finds that the real self-
sufficiency 15 not there he wall
produce more wagons

The Question List 1 over I shali
call hon Members who were not here
when I called them first Shn
Sanganna, Shr1 Manabendra Shah,
Shr1 Mullick, Shr1i Karm: Singhj—

Shri Nagl Reddy: Sir, Question
No 1808 18 important.

Mr BSpeaker: Shn Ram Krishan
Gupta—None here The Question
Last 1s over

Shri Nagi Reddy: May 1 make a sub-
mussion? The question on the Rajas-
than Desert is a really important one.
I think you could take up that ques-
tion for answering here

Mr. Speaker: The han Member will
Jook into the answer.
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Skri Nagl Beddy: It is approaching
Delhi.

My. Speakeg: By that time we would
mnot be here.

WRITTEN ANSWERS TO
QUESTIONS

Indian Fosts and Telegraphs Mnseum

*1585. Bhrli D. C. Sharmia: Will the
Minister of Transport and Cemmu-
nications be pleased to refer to the
reply given to TUnstarred Question
No, 588 on the 1st December, 1858 and
state the further progress made for
establishing The Indian Posts and
Telegraphs Museum?

The Minister of Trassport and Com-
munications (Shri 8. K. Patil): It has
since been decided to locate the pro-
posed Indian Posts and Telegraphs
Museum in the new building for the
P. & T. Directorate on Parliament
Street. Steps to implement this deci-
sion, as early as possible, are being
taken.

High Power Committee on Floods

*1600. Bhrli Sanganna: Will the
Minister of Irrigation and Power be
pleased to refer to the reply given to
Starred Question No. 81 on the 11th
February, 1958 and state:

(a) whether gny financial assistance
js given to the Government of Orissa
for the implementation of the recom-

(D) it so, to what extent?

The Deputy Minister of Irrigation
and Power (Bhri Hathi): (a) mnd (b).
The High Level Committee on Floods
have only indicated broadly the lines
da which a satisfactory long-range
plan for flood control in Orissa should
be formulated. The question of giving
loans for implementation of the recom-
mendations of the Committee doez not
arise. It is only when the State Gov-

11(Al) LSD-2.
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Indis for loan assistance that the ques-
tton of financing those schemes would
arise.

Cheque System in Post Offices

*1603. Shrl Manabendra Shah: Wil
the Minister of Transport and Com-
munications be pleased to state:

(a) whether the experimental
scheme of cheque system in Post
OfMces has proved successful;

{b) how many post offices are now
covered under the scheme in the eoun-
try;

(e) whether any scheme has been
prepared to extend these facilities to
the villages; and

(d) if so, what is the progress made?

The Minister of Transport and Com-
munications (Shrl 8. K. Patil): (a)
Yes,

(b) 1573 upto February, 1958.

(c) No separate scheme has “been
prepared for villages. The existing
scheme is gradually being extended to
all Head Offices and departmental sub-
offices, including those situated in
rural areas

(d) Does not arlse In view of {c)
above.

Advisory Committes for Demographic
Studies

*1605. Shri B, C. Mallick: Will the
Minister of Health be pleased to state:

(a) whether it is a fact that Gov-
ernment of India have decided to set
up an Advisory Committee for demwo-
graphic studies in the country;

(b) if so, when; and

(c) the main functions of the Com-
mittee?

The Minister of Health (Shri Kar-
markar): (a) Yes, Sir.

(b) The Resolution is being publish-
ed in the Gazette of India,

(¢) (i) to advise on research and
studies on inter-relationship between



(iil) to co-ordinate demographic.
ressarch schemes receiving financial
assistance from the Government of
. India;

*1608, Shri Karnl Singhji: Will the
Minister of Foed and Agriculiure be
plensed to state:

(a) whether the Government of
Rajasthan have submitted any scheme
to prevent spreading of desert in that
State; and

Prolects (Project-wise)?

The Deputy Mininter of Irrigation
and Power (Shri Hathi): A statement
is placed on the Table. [See Appen-
dix VI, annexure No. 2].

Flood Control Schemes in Punjahb
+

Shri Ram Krishan Gupta:
2561. { Shri D. C, Bharma:
Shri Daljit Singh:

WL e Winintan oA Trradies 08

_Mﬂhplaudtomte:

{b) the total amount sanctioned by
the Central Government;

(c) the total amount utilised so far:
and

(d) the nature of works done?

(b) A loan of Rs. 130 lakhs was
gapctioned to the Government of
fiood control schemes

(c) The State Government have re-
ported that an expenditure of Rs. T4'14
lakhs was incurred in 1038-59 up to
the end of December, 1988,

embankment and town pro-
tection schemes.
Earnings frem Pasenger Trafle
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mmnber of passengers carried and the
ssmings recsived from passengers by
Indian Railways, Zone-wise and Class-
wise during the year 1088-597

The Depuly Minister of Rallways
(Shri, Shahnawax Khan): As the =
counts for 1988-30 have not yet been
dn..d.theinfamhonﬂledforn
not yet available.

far in electrification of Railway line
between Asansol and Mogulsara:®

The Deputy Minivier of Rallways
(Shri 8. V. Ramaswamy): A state-
ment showing the progress made so
far regarding electrification of As-
ansol-Moghalsarai section is placed on
the Table [See Appendix VI, an-
naxure No. 8].

Overhauling Facllities on Bikaner
Divisien

2571 Shri Ram Krishan Gupta: Will
the Minister of Rallways be pleased
to state

(a) the names ¥ stations where
faciities exust for overhauling loco-
motives, coaches and <wagons on
Bikaner Diviion of Northern Ral-
m!

(b) whether these stations are sufi-
cent for overhauling work, and

(e) if not, the action to be taken
for providing these faciities on other
stations?

The Deputy Minisier of Railways
tmmmy.(a)m
ties for overhauling locomotives and
coaching stock exist in the Locomo-
tive and Carriage and Wagon Work-
shops at Bikaner Overhauling of
wagons is mamnly done at Jodhpur
Shorwhmwtyeﬁmtorm
wor

(b) Yes, for the present repair load

(¢) Does not aruse in view of (a) and
(b) above.

(SAKA) Werlten Awswers 8974
T8 Tseistion Contres in Bombay
sak

2578, Bhri Pangarkar: Will the
Mijruster of Health be pleased to state
the total amount given to Bombay for
the prevention of TB and for setting
up of wolation centres 1n the Bombay
State during 1958-89

The Minister of Health (Shri Kar-
warkar): During 1058-89, grants
amounting to Rs 1,20,100 have been
sanctioned to voluntary institutions in
Bombay and Rs 1,064,100 to the Gove
ernment of Bombay for the prevention
of THB

No grants were sanctioned for eet-
ting up of isolation beds

National Maiaria and Filaria Contrel
Programmes in Bombay BState

2573, Shri Pasgarkar:" Will the
Minster of Health be pleased to state:

(a) the total amount of contribution
by the Government of India to Gov~
ernment of Bombay wunder the
National Filara control programme
and National Malara control pro-
gramme, separately so far, and

(b) whether any report has been
recerved by Government from the
Government of Bombay as to the
amount spent district-wise, till now?

The Minister of Health (Bhrl
Earmarkar): (a) The following
amounts of contribution have so far
been made to the Government of -
Bombay —

National Filaria
Control programme

(a) Rs 31 55 lkakhs
(from 1955-56 to
1957-58)

(3 Rs 395 Ilakhs
(earmarked for
1958-59)
Nmnnlm mf- MG: 12 huum
195354
Nancosl 'Malaria  1958-59)
enadication  pro-
gramme.

(b) No



2914, vhrl Daljit Bingh: Wil the
Minister of Railways be pleased to
state;

(a) the strength of the Railway
Protection Force on the Western
Railway as on the 3Ist January, 1858;

(b) the number of senior and
junior officers; and -

(c) the number among them belong-
ing to scheduléd castes and scheduled
tribes?

The Deputy Minister of Rallways
(Shri Shahnawaz Xhan): (a) The
strength of the Raillway Protection
Force as on 31-1.1950 was 7004,

() Guze ted Officers 12
Class III 524
Class 1V 6558

(c ‘ Scheduled Scheduled

Castes Tribes
(7)) Gazetted
Officers Nil Nl
() Class III 9 Nil
(i) Class IV 575 a8s
Shark Liver 001

2515, Bhri P. K Deo: Will the
Minister of Food and Agriculture be
Ppleased to state:

{(a) the tota] quantity and value of
Bhark Liver Oil produced in India
annually, particularly in Orissa; and

(b) what steps have been taken to
increase its production in the Second
Five Year Plan period?

The Minister of Food and Agrical-
tare (Shri A. P. Jain): (a) The avail-
able information is furnished in the
statement placed on the Teble. [See
Appendix V1, annexure No. 4].

(b) Fishermen are being supplied
with engines for mechanisation of
fishing vessels and fisheries requisites
at subsidized rates for increasing
fish production, which includes shark
fishing, Additional Units for shark
fishing are being set up in Madras and

i
;
i
-
E

2576. Bhri P. K. Deo: Will th

fos B

:
H
£
g
2
a.EE g

Chilka lake and other areas
to Calcutta; and

(b) whether Government are con-
sidering having refrigerated railway
wagons to transport the fish from
Chilka to avoid deterioration?

The Minister of Food and Agricul-
ture (Shri A. P. Jain):

(b) Under a Second Five Year Plan
scheme for introducing refrigerated
rail vans for transport of fish within
the country, it is proposed to run a
refrigerated ral wan from Chilka te
Calcutta

Fostal Services

2577, Shri D. C. Sharma: Will the
Minister of Transport and Comamuni-
cations be pleased to state:

(a) whether it is a fact that in
Gurdaspur District of Punjab there
are villages where delivery of postal
articles is made once or twice a week;

(b) if s0, the number of such vil-
lages;

(e) whther Government have plans
for increasing postal facilities in such
places; and

(d) i so, the details thereof?

The Minister of Transport and Com-
manications (SBhrl 5. K. Patil): (a)
and (b). There are no villages in
Gurdaspur District. which are served

-
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ente & week. 371 villages are, how-
m.md,twhan‘wuh

(c) and (d). Yes, by opening more
post ofices and cmplaying more Extra
Departmental Delivery Agents.

Pulling of Alare Chalns

(c) if so, the reasons therefor?

The Deputy Minister of Rallways
(Shri Shahnawaz Khan): (a) A state-
ment giving the requred information
for 10 months ending 31st January
1959 15 placed on the Table [See
Appendix VI annexure No §] In-
formation for February and March
1859 has not yet been compiled

{b) Yes

{e) The main reason for the -
crease 15 the want of co-operation on
the part of the travellng public in
pointing out the offenders to enable
the railway staff to prosecute them,
which has emboldened the offenders
to indulge more and more m such ac-
tivittes The inadequacy of the exist-
ing provisions of law to deter the
offenders from resorting to this evil
18 also another reason

TN HvaLeT a91 faqwere
*3not. Wy oo ot :wm el
ot o R ® e v @ fre

(%) 2 wordd, Qe W Mg
# ydw aTd aur fawAwd 6
oo ¥ fend oo 8 @,

(w) foerdt ol & ofnd g2 ;
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Special Multi-purpose Tribal Blocks

2580. Shri Ji : Wil the
Minister of Cemmunity Development
and Cooperation be pleased to lay
on the Table a detailed report on the
working of the 43 Special Mult-
purpose Tribal Blocks which are in
operation now?

The Deputy Minister of Community
Developmrent and Cooperation (Bhrl
B. § Murthy) The required informa-
tion 1s being collected from the
State Governments and Union Terri-
tories concerned and will be placed
on the Table of the House when re-
celrved

&
Conference on Special Multi-purpose
Tribal Blocks

2581. Shri Jinachandran: Will the

(a) whether the main recommen-
dations of the Conference on Commu-
mty Development held at Mount Abu
regarding Multi-purpose
Tribal le:n:.hI have been adopted, end

{d) i s0, to what extent?
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The Depuly Minlgter of Commuaity
Development and Co-operatien (Shri
B. 8. Murthy): (a) Yes.

(b) A statement showing the aetion
taken by the State Governments and
Union Territories for the implemen-
tation of the recommendstions is
placed on the Table of the House.
[See Appendix VI, annexure No. §].

Imphal Water Works Scheme

2582, Bhri L. Achaw Biagh: Will the
Mimister of Health be pleased to state:

(s) the progress made in the
Imphal Water Works Scheme; and

{b) the target date of completion of
the construction work of the water
reservoir at Chingmurong at Imphal?

The Minister of Health (Shri Kar-
ssarkar): (a) Prectically all the com-
ponents of the scheme have been
finalised from the technical point of
view. Construction of Head Works
consisting of /intake well, clarifier,

r, flash mixer, and staff
quarters has been started In Febru-
ary 1950 and is expected to be com-
pleted within 8 months. The work
of fliter house and low-lift pump
house will also be taken up shortly
and necessary tenders in this connec-
tion have been called for. This will
complete the head works costing
Ra, 263 lakhs. The high lift, low lift
pump and filtration plant costing
Rs. 2.57 lakhs have been procured.

(b) Necessary tenders for the wark
of service reservoir on Chingmurong
Hillock bave been called for by the

be completed within 8 to 8 months
ie. by December, 1958 All the mains
are sxpected to be completed by De-
cember, 1080.

Imghal Municipality

2588, Shri L. Achaw Biogh: Wil the
Minister of Health be pleased to state:

(s) whether the atiention of the
Government has been drawn to the

L Y
The Minisier & Health (Shri
Earmarkar): (a) No

(b) Does not arise.

Supply of Foodgrains e Pumjab
2584 Shri Daljit Singh: Will the
Minister of Feod and Agriculture be
pleased to state:

1
(a) the total quantity of foodgrains
supplied to Punjab during the months
of December, 1888, January and
February, 1860; and

(b) the prices at which these were
supplied?

The Minister of Feod and Agricsl-
tare (Shri A. P. Jain):

(a) Wheat About 79,900 tons
Maize . About 7,200 tons
(») Wheat Rs. 14 per msund
Maize Rs, 11 per maund

The prices are for net weight of
the grain, but inclusive of the cost of
gunny bags, fot delivery FOR desti-
nation stations.

Development of Agriculture in Punjab
2585. Shri Daljit Singh: Will the

(a) the amount proposed to be
allotted to the Punjab State for deve-
lopment of agriculture for the year
1959-80; and

{b) the amount asked for the same
d

i

The Minister of Food and Agrienl-
(Shrl A P. Jain): (a) The
Plan celling for Punjab State
1959-80 for the Agricultural See-
excluding Co-operstion, aa agreed
by Planning Commission was
40862 lakhs.

Ml

ge
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(b) ‘The afmount wsked for by the
Punjab Government was Rs 48054
lakhs

Pestal Facllities In Durgapur Steel
Plant Area

2888 Bhri N M. Deb. Will the
Munister of Transport and Commmuni-
catieons be pleased to state

{a) whether there 15 a proposal to
increase the number of Postal
Branches 1 Durgapur Steel Plant
area; and

(b) if so, when it will be imple-
mented?

The Minister of Transport and Com-
munkations (Shri 8. K. Patil): (a)
and (b) Yes. In addition to 7 Post
Offices already exmsting in the area,
it is proposed to open shortly one
more Post Office at Durgapur Ther-
mal Power Station

Telographists
2587 Shri H. N. Mukerjee: Will the

(b) the total shortage in regard to
the sanctioned strength of the smd
telegraphusts,

(c) the total number of non-depart-
mental telegraphists employed on
monthly and daily rates in the depart-
mental telegraph offices for more than
one month at a time duning the last
three years,

(d) the total number of telegra-
phists, telegraph-masters and class
officers of the Telegraph Traffic
Branch, granted extension beyond B5
Years of age during the last three
years, and

(e) the steps taken or contemplat-
ed to rationalise the situation?

=

The Minisier of Trasspert sad Come
munications (Bhri 8 K. Patil): (a)
and (b) (1) The total number of
departmental telegraph offices and
Central Telegraph Offices 13 138

(1) A statement showing the Circle-
wnge figures of sanctioned strength of
telegraphists and the present shortage
is- placed on the Table [See Appen-
dix VI, annexure No 7]

(¢) The information 1s being collect-
ed and will be placed on the Table
at a later date

(d) and (e) No extension of ser-
vice has been granted to any class LI
officer of the Telegraph Traffic Branch.

Information on other points is being
collected and will be placed on the
Table of the Sabha as soon as posm-
ble

Abolition of Ice Compartmentis

2588. Shri Onkar Lal. Will the
Minister of Rallways be pleased to
state

(a) how many men have been
thrown out of employment due to
abolition of i1ce compartments from
Indian Railways since Ist January,
1959 and the arrangements made by
Government to provide them with
altermative jobs, and

(b) what alternative arrangements
have been made ;n trains or stations
to provide travelling public with cold
water and aerated waters?

The Deputy Minister of Railways
(Shri Shahnawas Khan): (a) The men
engaged 1n the sale of ice and aerated
waters from runnng trains are em-
ployees of contractors No precise in-
formation 12 available with the Rul-
ways as to number of men Lkely to
be affected by the discontinuance of
the service and no arrangements are
proposed to be made by the rmilways
to provide them with alternative jobs

(b) A statement 1s placed on the
Table

The sale of ioe and aerated walems
now- obtuning from restaurant cms



(a) whether 1t 15 a fact that short-
ege of uniforms was noticed i1n store
of Divisional Superintendent’s office
at Kotah duning December, 1958;

(b) if =0, when last check was made
and the extent to which the shertage
was duscovered,

(c) the pumber of Railway em-
ployees who could not be supplied
uniforms during the perod; and

(d) what action has been taken in
this matter?

The Deputy Minister of Rallways
(Bhri Shahnawas Khan): (a) Yes. It
was noticed in the month of Novem-
ber, 1958.

(b) The check was exencised in the
months of October and November,
1858. The following shortage was
discovered:

1 Achkans White Drill—2
2. Pagri Khaki—1
3. Raincoats—3.

(c) and (d). The matter is being
investigated.

The Deputy Minisfer of Rallways
{8hri Shahnawas Khan): (a) and (b).
The recommendations of the Tribunal
are still under consideration.

Janata Train

2591 Shri Ram Krishan Gupta: Will
the Minister of Rallways be pleased
to state:

(a) whether 1t 1s a fact that there
's no Janata Train on metre gauge
Section of Northern Railway; and

(b) if so, whether Government pro-
bose to introduce any such train on
this section?

The Depuity Minister of Rallways
(Shri Shahnawaz Khan): (a) and (b).
The Delhi-Rewar: Section is served,
each way, by the tri-weekly Janata
Express trains running between Delh:
and Ahmedabad. There 18 no pro-
posal, at present, to introduce any
other Janata Express trains exclusive-
ly on the Metre Geuge section of the
Northern Railway.

foelt & wwrd o wgerh winf

RWER. St wwm ww: W En-
wrfaw fawrer war agere 5 77 R
"oy g oW f:

(%) wr woee W qg W
fr fasslt - woordt o ow agerd



ks Written Answers CHAITRA 11, 160 (SAKA) Written Answers 8986

yfivfy worrk wk R, o v wfew wrefhe
wuTaTe wfreTy w1 dwnm we oY

| 35

(w) wr ag ft ww § fis awr
st ufify R wowre & wor iy
t:

(w) afc gf, &t war wgor whwTT
fowr w1 o ¢

(w) afc g, ot fwrn o for
wil vt whwre e wr §; W

(¥) oft sodmr W (W)
TAC AFTTHE O, N AT ¥ W] &
wr wror &7

foww awr Wy
It (ot wo we Hfw): (%) & (¥).
§ ST %7 IO WA WEET FAAT qur
ware faamn, wrt et fafa wr &)

Burdwan-Moghulsarai Track

2598, Shri Sadhan Gupta: Will the
Minuster of Rallways be pleased to
state’

(a) the MmHeage of track laid bet-
ween Burdwan and Mughalsara: along
the Grand Cord Line and Tatanagar
and Rourkela during 1958;

(b) the extient to which cast iron
sleepers have been used in laying such
tracks; and

(c) the reason for not using wooden
sleepers?

The Deputy Minister of Railways
(Bhri 8. V. Ramaswamy): (a) ‘The

following Track Renewal Works have
been carried out:—

(1) Between Burdwan and Mughal-
sarai:—

Complete Track Renewals—4.57
miles

wmaﬂm—'

2.00 miles.
Through Renewals of rails—3.2¢
miles,

(1) Between Tatanagar and Rourksla
Complste Track Ranewals—10.43
miles,

(b) Cast Iron Sleepers have been
used on 1341 miles.

(¢} Wooden sleepers have also been
used on 1133 miles. The type of
sleepers used is mostly dependent on
the availability of sleepers at that

| fuelt ¥ e wedft oo AR

LY. ot www TATET : W7 W
wer g ol ag wed o g @
fis

I
(%) fommt w o & gwer awt
% ¥ wOF & foF ad qexe-ys
" QeUs—-Ye 7 feesht & famerefy sl
faar ot ¥® WG R

(@) 3 wesifr o A -
for warY o /g W@ W
() w7 o foaer =g gwn ?
we war g St (st we wo
) : (%) & (7) uw faaer w-
o X T faar v )
o

(¥) s ok sy wnem A
feweft & fareft =iy g A=Y o1 o
7@ fear ooy gEd seus g §-
nfsx ¥ 7§ wwdfert & wor femr o
iy &k §—

(2) tewe—us % W sifirat

(2) wfem wche @ sEE
gfafa o dafsa st

() Wy wrw gaT JTQ Fafey



BgS7  Written Awewers  APHIL 1, 199

(%) ‘Ttnenn ¥ @ vt

(1) wfrom gt s sATe
gra d@nfsr ‘aror Qevs" wedet

(r) feslt wurewr gm0 wwfen
‘gt o ofewdt o R

() sraeiely w7 L]
™

{1) wfew wrefte oo,  w€
W wewiAY fwefy

(3) #fe dx o arEwdT -
e FIEAT Ty, 7t faeelt

(?) "W rexe” W W, Ak
e el

(v) wot | o amwr fae,
et W A feedt
Lo

() sy v =

|
T
(2) wfew wrrdm 2, ¥oo
’ e s
(R) ¥fr mar o tiee
Sawr  weEY
(1) “wr@  tewe”
sy R¥e, 000 (7T-
)
(¥) woht | afeaay
oY sy %o
(wrerer)
feolt % wa O fafyrares
uft YW TWATET
“u; [l\ fto wo ot :
wqr eqreey Y ¥F AU T 9T
s fie:

() o waw fewelt & foed ww
- & Fefsren £

Written Answers 350

2 (o) fod sy wd-# &qre
it -

() mwrw Ho dto frmfrs
Y wE aw ower; WY

(%) qar 71z o &Yo fawfrw &
7 war afy v w7 A af g?

wyrery Wl (ot wrosrewee) : (w)
& gy O fafemneT

(=) texe-te ¥ ruw ndwmwT
afex & fwe ow wo qu fafiesmeg
e w3 & fawr &)

[ @) g oo, T R
fre fwmfire @ w1 fawre ar agt
arowfiedY & aw WA & wTOr g Wy
v Wt €1 v oy feafaw we-
e & eufew s w5t fawr 3

(w) o =fr:

Family Planning
2506 Shri Harish Chandra Mathur:
Will the Minister of Health be pleas-
ed to state:

(a) what principal recomimendations
were made by the All India Medi-

. gpl Conference at itz last meeting

I,nuc\ﬂulymtupeeto{hmﬂyphn-
ping; and

(b) what s Government's reactiom
P these recommendations?

The Minister of Health (Shri Kar:
); (a) and (b). The recom-
gendations made by the All-India
Conference held at Cuttack in
pecember, 1938 and the observations
o Government of India thereon are
fven in the statement laid on the
fable [See Appendix VI, annexure
rIo 8]

Imphal Civil Hospital

2507, Shri L. Achaw Singh: Will
¢he Minister of Health be pleased ¢
glate:

(a) whether the clerical staff in
ymphal Civil Hospital are emtitled to
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(b) i? not, the reasons therefor?

.The Minister of Health (Shri EKar-
markar): (a) No.

the scales of pay sanctioned for aimi-
lar posts in the neighbouring State
of Assam.

Family Planning in Punjab

Shri Daljit Singh:
’”'{hmum Singh:

Yamily Planning to the Punjab State
Government so far by the Centre
(Year-wise)?

The Minister of Health (Shri Kar-
markar):
1957-58 1058-50
Rs. 68,783 Rs 72,000

Bhakra Dam Reservoir

Shri Daljit Singh:
3599- '{Dullnlth Singh:

Will the Minister of Irrigation and
Pewer be pleased to refer to the ce-
plies given to Unstarred Question No.
59 on the 18th November, 1858 and

Omniral Arecnaut Rescassh Sistien

2000, Shil A. K. Gopalsa: Will ‘the
Minister of Food and Agriculture be
pleased to state: .

. (a) whether the CP.W.D. was ask-
ed by the Central Arecanut Commit-
tee to construct the Central Arecanut
Research Station at Vittal:

(b) what progress has so fyr been
made by the CP.W.D. in this regard;

(c) whether the Committee has

complained about the lack of urgency
shown vy the CP.W.D,; and

(d) if so, what steps Government
have taken to expedite the construc-
tion programme?

The Minister of Food and Agrical-
ture (Shri A. P. Jain): (a) Yes.

(b) Preliminary drawings and esti-
mates have been prepared and detail-
ed drawings are under preparation.

(c) The Committee has been re-
minding the C.P.W.D. for early com-
mencemsent of the project under inti-
mation to Government of India.

(d) The CP.W.D. have been in-
structed to prepare the detailed esti-
mates and tender papers on an ur-
gent basis.

Upgrading of Posts

£401. Shri Rajendra Singh: Will the
Minister of Rallways be pleased 0

.lay a statement reviewing the up-

grading of posts as per new on
North Eastern Railway in respect of

;
=
B
*d
:
i
i
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Reods fn West Bengal

s Anyqiinde Gheml: Will
rﬁummo—-
be pleased to state:

(a) whether the Government of
India have given any grant to the
West Bengal Qovernment for cons-
truction of rodds during 1988-858; and

(b) if so, what is the amount?

.'The Migisitr of State in the Minis-
ty of Tramspori and Communications
(Shri Raj Bahadur): (a) Yes Sir.

({b) Rs. 2254 lakhs has been offered
from the Central Read Fund Ordinary
Reserve.

Rs. 10°10 lakhs have been given for
roads of inter-state or economic um-
portance.

[These amounts do not include
money allocated for National High-
ways whuch 15 a direct expenditure
and not a grant].

Over-Bridge at Lahori Gate in Delhl

2603 Shri D. C. Sharma: Will the
Minister of Transport and Commani-
cations be pleased to refer to the
reply given o Unstarred Question No
1681 on the 17th December, 1858 and
state the further progress made so
far in the reconstruction of the Rail-
way over-bridge at Lshori Gate,
Delh1?

The Minister of State in the Minis-
try of Transport and Communications
(Shrl Ra) Bahadur): The work for
widening the aproaches is stll held
up due to certain difficulties in ob-
taining vacant possession of the land.
Some of the occupants have gone to
court and a decision is awaited.

Development of Miner Ports

eations be pleased to state the amount
allotted to improve the Minor Ports
in Madras State during the years 1958~
50 and 1950-607

in the Minis-

would spend Rs. 291317 on approved
schemes for development of Minor
Ports in 1858-55. A lIoan of Rs. 1,29,100

Helding uwp of Trales

2605. Shri Raghunmath Singh: Will
the Minister of Rallways be pleased
to state the number of cases of hold-
ing-up of trains by passengers in-
cluding students as a protest against
late running of trains during the last
six months?

The Deputy Minister of Railways
(Shri Shahnawaz Khan): There were
15 cases of holding-up of trains by
passengers including students as a
protest against late running of trains
on Indian Government Railways dur-
ing the last six months from Septem-
ber, 1958 to February, 1959

Construction of Roads in Madras

2606 Shri Elayaperumal: Will the
Minister of Transport and Commnni-
cations be pleased to state:

(a) whether the Central Govern-
ment have received a Scheme from
Madras State for roads to be con-
structed during 1959-60 under the
Central Road Fund Scheme;

(b) if so, whether the Scheme has
been aproved; and

(c) if not, what are the reasmns
therefor?
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R programmme of ten works, esti-
miated to cost Rs. 25'82 lakhs, recom-
meénded by the State Government for
execution from their allocations from
the Central Road Fund 1s under active
consideration

Moreover, grants from the Central
Road Fund (Ordinary) Reserve ag-
gregating Rs 30'865 lakhs have beea
offered to the State Government as
50 per cent aid towards the cost of
eight more works estimated at Rs
7273 lakhs A list of these 18 works
18 placed on the Table [See ‘Appen-
dix VI, gannexure No 10] The State
Government will presumably under-
take some of these works E
1958-60

Complaints by Casual Labourers at
Chandil Junetion

2607. Shri B. Das Gupta: Wl the
Minister of Railways be pleased tr
state*

(a) whether it 1s a fact that a large
number of casual labourers employed
under the railway works department
at Chandil Junction (Adra Distrigt
SE. Railway) made serious complaints
mnvolving grave charges of corruption

(b) whether any enquiry was made
into thelr complaints in August, 1958

(c) f so, the findings thereof, and

(d) the steps, 1f any, taken in the
matter?

The Deputy Minisier of Railways
(8hri Shahpawas KEban): (a) Yes,
certain  allegations were made by
cazual laboururs

{b) Yes.

{c) The report from the depart-
mental authorties is receiving consm-
derstion.

(d) Quu'l;on does not arise at this
stage

Pestal Insurpnce Policies of Dispiaced
Persons
2608, Shri Goray: Will the Manister

of Transport and Communieations be
pleased to state:
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(a) what is the number of matared
postal insurance policies of displaced
persons who mugrated to India after
31st March, 1848 and the total amouit
thereof,

(b) the number of such policies and
the amount mvolved for which pay-
ment has been claimed from Pakistan
Goverrment,

(c) the number of policies and
amount thereof for which claim has
been accepted by Pakistan Govern-
ment, and

(d) what Government propose to do
in case there 13 no response from
Pak stan Government®

The Minister of Transport and Com-
munications (Shrl 8. K, Patll): a)
Precise information 1s not available,
but claims in respect of 179 policies
have been received so far from the
displaced persons who mugrated to
India upto 30th June, 1955 The sum
assured under these policies 15 Rs
455,400 only

(b) 132 policies the total sum as
sured under which amounts *t»
Rs 3,33,400 only.

(c¢) One policy for Rs 2,361 only

(d) It is premature to conmder the
1ssue at this stage.

Looting of Rallway Property

2609. Skri Sabiman Ghose: Will the
Minister of Raflways be pleased to
state*

(a) whether there has been lboting
of iron rods and other properties from
a Railway wagon in broad day-light
on the 17th February, 1059 at Daksin-
donri-Patipur within Dum Dum police
station, Sealdah Division;

(b) if so, the value of the looted
property;

(c) how much of the looted pro-
perty was recovered; and

(d) whether 1t is a fact that Rail-
way Protection Force or Police were
present at the time of commission of
such act?



(b) Not yet known

(c) 2 bundles of 1ron sods contain-
g 15 rods 1n each were recovered.

(d) Two Rulway Protection Foroe
Sainiks were on patrol duty mn the
vicinty

Village Level Workers

2610. Shrl Bubodh Hansda:
Shri B. C Samanta:

Will the Minster of Food and Agri-
enlture be pleased to state:

(a) whether there is a proposal t
open Institutions for trmumng of wil-
lage level workers by the Union Gov-
mt|

(b) if so, how many mnstitations
have been opened up to date,

(c) whether these institutions are
fully financed by“the Central Govern-
ment, \and

(d) whether separate nstitutions
for Gram ‘Sevakas’ will also be

opened®

The Minister of Food and Agricul-
ture (Shrli A. F. Jain): (a) and (b)
A statement 13 placed on the Table
[See Appendix VI, annexure No 11]

(¢) No The expenditure is shared
by the Government of India and the
State Governments

(d) Evidently, the guestion refers
to Institutions tralning ‘Gramsevikas’.

Wagons for Movement of Flanizslee

2611 Shri Jadhav: Will the Minis-
ter of Rallways be plessed to state:

(s) whether 1t is a fact that goods
wagon carrying plantains was being
attached daily to the Frootier Mail
from Virar on the Western rallway
to carry them to Delhi;

(b) why was the same discontinued;

(¢) what was the income derived
hy:nnmammmmmt

(d) whether 1t 13 2 fact that plantain
13 the only money crop of the agr-
culturists on that mde;

(e) whether 1t 13 also a fact that
the Association of the Agriculturists
has requested the Government to con-
tinue the facility, and

(£) what 15 the reaction of the Gov-
ernment thereto?

The Deputy Minister of Rallwayw
(Shri Shahnawas Khan): (a) No.

(b) and (c) Do not arise

(d) The plantain 15 one of the im-
portant commodities offered for book-
mg by raal It 15 not known whether
1t is the only money crop of the agri-
culturists concerned

(e) and (f) No representation has
been received from the Association ol
the Agriculturists regarding movement
of plantain by a speclal van to be
attached to the Frontier Mail from
Virar The question, therefore, of con-
tinwung this facility does not arse.

Employment of War Bervice Candi-
dates on N E. Rallway

Shrl Ramji Verma:
RS, {nn Yadav:

Will the Minister of Railwayp be
plenodwl}ate:

(a) whether 1t 13 a fact I.h.ltun
North Eastern Railway persons having
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no recognised war services
have bean given the benefit of seni-
ority as attached to 70 per cent war-
reserved poats;

(b) if so, the reasors therefor; and

(c) whether it is also a fact that
services rendered in the District Sup-
ply Office, Civil Post Offices, Labour
Record Offices and Timber Supply
Oﬂlealln‘mtlrl;‘uduh‘dnnotmﬁ
tute war service?

The Depuly Miaister of Rallways
(Shri Shabnawas Khan): (a) and (b).
It is not a fact that any persons who
had not put in War Service were
treated as War Service Candidates on
the N.E. Railway. 15 ex-Servicemen

were, however, granted the ‘benefits
ldmlmbktoWusomceCandidnm

Service
Candidates against the 70 per cent
quota was to have been made by the
Railway Administration in collabora-
tion* with the local Employment Ex-
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Minor Irrigation Projects

2614. Bhri Venkatasabbaiah: Will
the Minister of Food snd Agriculture
be pleased to state:

(a) whether any allotment for the
year 1950-60 has been made to the
Andhra Pradesh Government towards
the Minor Irrigation Projects; and

(b) if so, what 1s the gmount?

The Minister of, Food and Agrical-
ture (Shri A. P. Jain): (a) and (b).
An sllotment of Rs. 160°00 lakhs has
been made to Andhra Pradesh Govern-
ment towards Minor Irrigation Pro-
jects dunng 1959-60.

Construction of Roads in Madeas

2¢15. Shri Subbiah Ambalam: Will
the Minister of Transport and Com-
Table & statement showing:

(a) the schemes forwarded by the
Madvas Government and those
approved and sanctioned by the Cen-
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tral Government for comstruction of”
roads of inter-Bfate or economie
importance during the Second Five-
Year Plan Period showing the mileage
of the roads, financial outlay and the
Central assistance; and

(b) the schemes so far completed?

The Minister of State in the Minis-
try of Transport and Communications
(8bri Baj Bahadur): (a) and (b). A
programme comprising 15 schemes for
the construction of roads of inter-
State or economic importance in
Madras was approved during the First
Plan period. Estimates for 12 works
agrinst these schemes were sanctioned
during the First Plan. A statement
giving the requisite information in res-
pect of six estimates received during
* the current Plan is placed on the
“Table. [See Appendix VI, annexure
No. 12.] No new schemes have been
forwarded by the State Government
during the Second Plan,

Officers Cadre

(a) the strength of Class I and II
Officers at present on Indian Rallways,
Zone-wise;

(b) how many of them belong" to
Scheduled Castes and Scheduled
Tribes, Zone-wise; and

{c) the details of the posts held by
thean?

The Depuly Minister of Railways
(Shri Shahnawus Kikan): (1) to (c).
A statement giving the required
information is placed on the Table.
[See Appendix VI, annexure No. 18.]

Commitiee to Examine Repincesfient of
Alrerafis for Civil Aviatien

3417, Shri Ram Krishan Gapia: Will
the Minister of Tramsport and Oom-

Shri Kodiyan:
18 {sm Warlor:
Will the Minister of Food umd
Agriculture be pleased to state:

(a) the quantity of Tice asked for
by the deficit States separately in the
year 1858; and

(b) how far the Centre could iaeet
the requirements of these States?

The Minister of Food and Agricul-
ture (Shri A, P, Jain): (a) and (b).
The requirements of the States are
assessed from time to time in consul-
tation with the State Governments,
and the requirement of each State is
met, keeping in view the availability
of stocks with the Centre and the

The quantities of rice supplied to
the various States during the year
1858 were as follows:—

(1 o000 tons)
State Quantity
Amam (including NEFA,

Naga Hills) . 43°S
Bihar . 532§
Bombay 165+6
Kerala . 67-8
Madras . . 76
Mysore . . . B4
Uttar Pradesh . . 26§
West Bengal . . 2549
Jammu & Kashmir . 38:7
Tripura .. . » 196
Others . 5 . 32°1

TotaL 711°2
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Hall Storm ia Tripurs

3419, Shri Bangshi Thakur: Will the
Minister of Food and Agrieulture be
pleased to state:

(a) whether it 1s a fact that hail-
storm has caused great damage to
paddy and other crops in the Lal-
Chherah area of Kailasahar, Tripura
recently; and

. (b) if so, the damage caused and
help rendered by Government?

The Minisier of Food and Agrical-
ture (8hri A. P. Jain): (a) No, Sir.

(b) Does not arse.

Eamalpur Landing Ground

2420, Shri Bangshi Thakur: Will the
Minlster of Transport and Commauni-
eations be pleased to state:

(a) whether 1t 1s a fact that due to
cyclone the wireless operation-house
of Kamalpur Landing Ground i
Tripura had fallen down and aero-
planes could not land there till very
recently; and

(b) so0, the detauls thereof and
the action taken m the matter?

The Deputy of Civil Avia-
tiom (Shri Mohinddin): (a) and (b)
On the night of 24th February, 1959,
a cyclone broke out at Kamalpur
Most of the hutments at the aerodrome
mncluding the one where radio egqup-
ment was installed suffered severe
damage The radio equipment and the
power supply units suffered only minor
damage. The radio facilities, how-
ever, became 1noperative temporarily,
as the aerial system was blowmn off.

Immediately on receipt of the infor-
mation from Kamalpur, a team of
Civil Awviation officers was sent there
from Agartala to arrange temporary
selief to staff and to salvage Govern-
ment equipment and property.

*The runway was serviceable but no
service could operate oh 25th February,
1838 dume to cyclonic weather condi-
tions, The serodrome was opened for
visual landings from 26th Yebruary,
11(Ai) LSD—3
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1880 and for normal operations, from
4th March, 1859.

Procurement of Fowigraing in Punjab

2821, Sardar Igbal Singh: Will the
Minister of Food and Agriculture be
pleased to state the quantities of food-
grains procured from the Punjab im
1958-59?

The Miuister of Food and Agricul-
ture (Shri A. P. Jain): About 85500
tons of rice were purchased in Punjab
on Central Government account during
the period 1st April, 1958 to 3lst
March, 1958,

Rallway Schools

2622 Sardar Igbal Bingh: Will the
Minister of Rallways be pleased te
state:

(a) whether the Railway Board
have sanctioned financial assistance
in 1957-58 and 1058-59 to schools
mituated on Northern Railway;

(b) it so, how many educational
institutions have been benefited by
such assistance;

(c) whether any assistance has beea
given to private educational institu-
tions from Railway Staff Benefit Fund
in 1957-58 and 1958-59; and

(d) if so, what are the educational
institutions 1n  Northern Raillway
Zone which have received grant from
Railway Staff Benefit Fund so far?

The Deputy Minister of Rallways
(Shrl Shahnawas Khan):

(a) 1957-38 . Yes

1958-39 - . . No
(b) 1957-58 . One
1958-59 . . None

(¢) No, assistance being not permusuible from
the Staff Benefit.

{d) Dioes not arise.

Leprosy Control Programme in Panjab

2623. Bardar Iqbal Singh: Will the
Miruster of Health be pleased to refer
to the reply given to Unstarred Ques-
tion No. 533 on the 19th February,
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1989, and state the amount givem %o
Punjab during the Second Five Year
Plan period under the Leprosy
Programme? g

Yhe Minister of Health (Bhri Ear-
markar): A sum of Rs. 21,000 has so
far been sanctioned to the Punjab
Government for leprosy work.

|
|
é
i

(Shri 8. V. Ramaswamy): (a) and
(b). It is mentioned for the informa-
tion of the hon. Mempber that data is
maintained Reilway-wise and not
State-wise. However, a statement

(ii) _Rl.il link to Chandigarh
(iii) Patbankot-Madhopur
(iv) Nagrota-Jogindernagar
(v) Rohtak-Gohmna

nm-m»ummh.

(d) After a survey it does not follow
that the line will be constructsd as
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this depends on viability of the praject,
availabllity of funds and resources
and the relative importance of schemey
in the context of economic growth of
the country.

Mmﬂmrhﬂnr'

2635. Sardar Ighal Singh: Will the
Minister of Food and Agricuiisre be
pleased to state:

(a) for how many days did the
Phagwara Sugar Factory run during
the crushing season on 1057-88;

(b) how much cane was crushed
during the above season; and

(c) how much of the cane crushed
was of factory ownership, how much
was supplied by the agriculturists?

The Minigter of Food and Agricml-
ture (8hri A. P. Jain): (a) 162 days.

(b) 3701 lakh maunds.

(c) The factory did not crush any
cane of its own. The entire cane
erushed was supplied by the agricul-

Trank Comnection between Wazilka
and other Citieg in Punjab

2628. Sardar Igbal Singh: Will the

(a) whether 1t 1s a fact that there
is no direct line for trunk calls from
“h:llhtnothqrmdnduud?unjab:

(b) if so, whether Government pro-
pose to conaider the desirability of
removing difficulties of the people of
this area in this regard?

The Minisier of Transport and Com-
maunications (Shri §. K. Patil): (a)
No. Fazilka telephone exchange has
direct trunk telephone . circuits to
Ferozepore, Abohar and Muktesar.

(b) Direct trunk telephone circhit
between two stations is provided if it
is technically feasible and justified
economically by the trunk traffie
bytween the two stations. Based om
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H-.-Ih::‘mmm oy fedwmit @ ford Jove siw

other cities of the Punjab ® *nfta g

Pamily Plansing W3 ot wew win : wr fewrd
wer fogy ¥t o TR @ T ET
fr -

(%) fadfw caefis Q@ &

waining centrs bup bewn sarted fof  WPeRfey feqy Sfreeat & fird

? JeoT AT FTHIC W W T WY &
o & frly wgrrr vaA AT ¥ o

it s0, the -

ws::'ma the facilities given to (w) =t tewe-%e ¥ & afedr

uinose? FraY & ford fisenft argraa 23 wr e
3

Minister of Health (Skri Kar- fowrf awr feqy swwwt (ot

markar): () Yes, Sir. Two. W) (%) frd G adt Qv

(b) The Training Centres are locat- 7 wfiwfonr faqe sfcdrm & fad
ed at Bombay and Ramanagaram IOT TAY TTETC 1 LENE—-UE #Y
(Mysore). The training period is 8 Miﬁﬁwmﬂﬂﬁr

are sponsored by the Central Govern- wram
ment, State Governments, Local Bodles afa (H['
and Voluntary Organisations receiving it ®)

grants !ro-(t: uowmt.mm (1) fax - “1let e*
Phﬂlllﬂ‘ linics are
training in the centres and the follow- (3) oz fewmd
ing facilities are afforded to the ¥ ved w0
The Stale Government, Central Gov faft & Sf"
ernment departments and Local Bodies el & fawne
will pay T.A. under the rule to the T ST £Q o
trainees who are thkir employees. In
addition the Centsal Government will (1) wi  fawrer
pay stipends at the following rates:— ﬂm AR, o
Social Workers—Rs. 100 per month agi v Wt faerr Qe
WA ¢ Uow W §v &y fawe
In the case of social workers spon- Wimwmmm
sngle Ty asimtions 04 AAuRy WF ww AT &
residence to Bombay|Ramanagaram e fargey AT ot anfeer @R o
mm;mmbemﬁbytheﬁw- W & oty sginr faer &
oo g (i) 37 & feafad

Arrengements for the boarding and 7 feam wa vS & T @R W oW
ledging of the trainees, are also made (W @) @ ofw @)

e "m‘ / hm"m. (w) texe-ke & wre 7 fopr
such arrangements. ¥ fad too wrw w? ¥ v fauy
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Utilisation of Pereign Exchangy fer
Rallways

2629. Shri T. B. Vittal Bae: Will the
Kmmtrofllﬂﬂll be pleased to

(a) the total amount of foreign
exchange utilised during first three
years of Second Plan geriod for the
Railways;

(b) whether the Government pro-
pose to ask for increased allocation
other than provided for in the Second
Five Year Plan, and

(¢) if so, what are the works for
which this additional foreign exchange
will be utilised?

The Deputy Minister of Rallways
(Bhri Shahnawas Khan): (a) The total
amount of foreign exchange utilised
durmg first three years of Second
Plan period for the Railways is
Rs 254 ciores (These figures are
inclusive of estumated figureg for the

current half year, ending 31st March,
1859)

' (b) No

(c) Does not arise

om-Deparimental Telegraphists

2630. Shrimati Parvathl Krishman:
Wil the Mmister of Transport and
Communications be pleased to state.

(a) what are the terms and condi-
tions of service of the non-dmrt-
mental telegraphusts in Delh,

(b) how many people are employed
as non-departmental telegraphusts 1n
Delh: at present,

(c) whether” they are entitled for
woekly off, casual and sarnsd leave
ete, and
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(d) what 15 theiyr rate of pay?

mm—-dhﬂputulh-
younieations (Shri 5. XK. Patil):
Non-departmental telegraphists wh
were employed on monthly rates of
pay, are treated as temporary tele-
graphists amd are paid the pay and
pllowancés admussible to temporasy
telegraphists They are given other
frm]em and concessions hke casual
eave, weekly ‘off etc etc normally
admussible to a temporary jelegraphist
They do not have elam for
gventual absorption as a regular tele-
graphist No fresh appointments as
non-departmental telegraphists afier
9th November, 1957 are to be made
on monthly rates of pay.

Those on daily rates of pay are not
entitled to any such concesmion They
get an all inclusive allowance of
Rs 3-8-0 per day at Delln

(b) On monthly rates of pay 17
On daily rates of pay “

(c) Those on monthly rates of pay'
Yea

Those on daily rates‘ot pay Ne

(d) Those on monthly rates of pay
are paxd in the scale of Rs 60—4—
120—E B —5—170 plus other allow-
ances such as dearness, house rent eic

Those on daily rates of pay are pawl
Rs 3-8-0 per day (all imnclusive)

Retirmmg Rooms at Stiations e
N. Rallway

2632 Shri Daljit Singh: Will the
Miuster of Railways be pleased w
state the names of stations on the
Northern Railway where retiring
rooms are available for the facihties
of the passengers®

The Deputy Minister of Rallways
(Shri Bhahnawas Ehan): The nsmes
of the stations where retiring room
facilities are svailable are Amntsar,

Nmblhd. New Delh:. Pathinket,
Simla, Varanas: aad Etah
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It is ulso proposed to provide retir-
ing rooms at Allahabad and Rushikesh
Mailway stations

International Commission om Irrigation
and Drainage

3433. Shri Shivananjapps. Will the
Minister of Irrigation and Power be
pleased to state

(a) whether 1t 158 a fact that India
nﬂicmatag in the 10th meeting of
e Internationa]l Executive Council
of the International Commission on
Irrigation and Drainage held at Can-
borre recently, and

(b) if sa the main decisions arnved
thereat”

The Depuly Minister of Irrigation
sad Powor (Shrl Hathl) (a) The
reply 18 in the affirmative

(b) The meeting which was follow-
od by a study tour was concluded on
the 16th March, 1959 The decisions
arnived at will be known only when
the minutes of the meeting are issued
by the International Comrmussion on
Brgation and Drainage

Regienal Arceanut Eessarch Statien

3434 Bhri Shivananjappa. Will the
Minister of Food and Agrisulture be
pleased to siate

(a) whether a Regional Arecanut
Resecarch Station has been opened at
Nirchalh nsar Bangalore,

(b) if so, the cost ‘of the station,
and

(c) the main benefits derived by the
region from the station”

The Minister of Food and Agrieul-
ture (S8hri A P Jain): (n) Yes

(b) Estumated cost 15 Rz 3 42 lakhs
#or the Second Five Year Plan period

{c) The Station was established in
July, 1058 and no bdenefit has been
derived by the region so far

Cattle Discase

2035. Shri P. C. Boroosh: Will the
Minuster of Food and Agriculiure be
pleased to state

(a) whether Government 15 awmre
that a vaccine for the control of
haemorrhagic septicaermia (a cattle
disease) has been successfully deve-
loped recently by some Indian scien-
tists, and

(b) if w0 what are the various pre-
perties of the waccine?®

The Minister ef Foad and Agrieul-
ture (Shn A P Jain)' (a) Yes

{b) For the last several years
Haemorrhagic  Septicaerua  Broth
vaccine had been in use Due to the
protection afforded by thus waccine
being only for 2-3 months, researches
were carried out at the Indian Veten-
nary Research Institute mnd a better
type of vaccine known as Haemorrha-
pc Septicaema Adjyuvant vaccine has
been evolved It has the following
properties

1 It conmsts of a suspension of
killed organisms in olly
medium

2 1t confers immunity for about
one year

3 There 1s no adverse reactiom
the vaccinated animals

4 The animal develops immunity
within 12 days

§ It can be safely transported
over long distances even
during summer without
deterioration of 1its potency
Even at a temperature of
107 50F (42°C) this waccine
keeps wiable upto 10 days

¢ This s adoumstered intra-
muscularly in doses of 2 cc

Pechampad Preject

26 Shrl E Madhwsudan Rae:
Will the Miruster of Irrigation and”
Power be pleased te r=fer to the reply



goI ! Motion

given 1o Unstarred Question No. 408
on the 19th February, 1089 and state:

(a) whether the State Government
of Andhrs Pradesh have since sent

sny proposal regarding Pochampad
Project after initial investigation to

the Centre; and

(b) if so, what steps have been
taken by the Centre in the matter?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
project report has not yet been
recelved from the Simte Government

(b) Does not anse

11.58 hre.
MOTION FOR ADJOURNMENT

Ralcase by Chinese Embamy of
Article in Peoples’ Daily.

Mz, Speaker: I have received notice
of an adjournment motion from Bhri
Khadilkar*

“The release by the Chinese
Embassy in Delhi of an article in
the Peoples’ Daily reitersting that
the instigation for rebellion in
Tibet ceme from Kalimpong
which 13 termed as centre for
collusion with imperialism

This was disposed of the other day
“In wiew of the categorical
repudiation by the Prime Minister

on Monday the 30th March on the
floor of the House of the allega-

enjoyed by the Foreign Embassies
in India

Further the statement issued by

AFPRIL 1, 1989

Jor Adjournment = 9013

Wwhether the Chinese Embassy has
lasued such & note after the Prime

s statement and whether the
Communist Party Secretarist has
used this expression regarding what
Rappened in Kalimpong Both of
them are correct

Shri Nath Pal (Rajapur): Yes

Shri Khadilkar (Ahmednagar): T
Thay be given an opportunity to say
about it. It is a matter of
Yery serious concern, because the hon.
Brime Minister stated categorically
lust Monday that there 1s no truth in
allegation. After that, if the com-
™unist party and the Peopley Daily
Tepeat that allegation, that means that
%Pﬂmelﬂ:ﬂshrutemunhlu-
hwdtoﬂﬂsﬂouae;lhatnaquelﬁon
Which the House must very seriously
Consider

I am not one of those who look with

®hce to tHe happenings in Tibet nor
“ould I lLke to get hysterical with
'I’H!m:ndcuxdmmﬂmofﬂinn
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Therefore,
allegation or any sugp.ction that K
Prime Minister was not telling the
wruth to this House and not taking
the House into confidence must be
repudisted here and now.

Asharys Kripalaml (Sitamarhi): Mr.
“..I.Il-lﬂ-ﬂemn)q‘d

with what the foreigners here do. But
I am very much ¢oncerned with what
our own people do.

1
i
2eiel
Rt
ga?%é

in our own territory, und
have information of this—they

g
55k

‘no information directly from Kalim-

pong, but they have information vie

Shri C. D. Pande (Naini Tal): Their
Homeland!

Shri Raghunath Singh (Varanasi):
Their Fatherland!

Acharys Kripalani:. .. .and there-
fore, it must be very conclusive, Sup-

Shri Nath Pai: His voice must be
heard.

Shrimati Renm Chakravarity: He

has to withdraw it.

Shri Nath Pai: He should not with-
draw....... (Interruptions).

Acharya Kripalanl: m(_im

must be allowed to have his say,,...
Shri 8. M. Banerjbe (Kanpur): Why
not allow a discussion? Let ys have
a discwssion . . . . (Interruptions) .



Shrimsti Benn Chakravarity: He
saud, we would welcome any such
intervention (Interruptions)

12 hrn

Mr. Speaker Let there be no dis-
jurbance (Interruptions)

Shri Tangamsinl (Madura) Why
don't you ban the commumst party
and send us all put*

Shri H N, Mokerfee (Calcutta—
Central) Here 1s 8 Member who has
made some accusations (Interrup-
hons)

Mr Speaker: Order, orde:

Shrimati Remn Chakravartty: We
will take nstructions only from you

Shri Dassppa: On a point of order
Mr. Speaker: Order, order

Bhri Tyagl: It 13 the 1st of Apml],
I am afraid

Mr Speaker- Order, order

Shrl Tangamani: There 15 a hmmt
%o the 1st of April

Mr. Speaker: Order, order Let
hon Members try to be a litile more
patient No doubt thus 13 an 1mportant
matter Certainly there is some kind
of trouble going on in Tibet Now we
do not want to allow it to extend to
this country We have very friendly
relations with them Also, as the hon
Prime Munster smd their internal
matters are not to be brought for
discussion here That 1s why I did not
allow a discusmon om thit subject

Bhrimati Renu Chakravartty: No,
LY

no, what he said was
Mr. Speaker: Order o er---—'nno\

bm\!tdy Member 1 too
#ve“1 am really sorry  (Imterrup-
We have kept quet for a

.

ons)
souple of days in spite of whatever
Mas happened. Naturally, one capnot
be miting quiet 1f a number of alle-
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gations are made from one mde or
the other which will be derogatory te

explained at length every one of these
matters 'Thereafter these two news
items have appeared—one 1 from the
Chinese Embassy in Delhn releasing
an article from the ‘“Peoples’ Daily”
of China and the other 15 a state-
ment by the Secretanat of the Com-
munist Party of India The hon
Member while referring to them said
that this 15 a matter which causes
deep concern as, apert from what the
Embassy says, responstble people
belonging to a party in this country
have made some allegation or similar
allegations (Interruptions) ot
course, i1t 13 reported Order, order
What has been stated 13 theiwr inter-
pretation I thought of giving the
hon Members an opportunity In the
meanwhile, they are guing on talking
Lke this It 15 open to any hom
Member here to say what, according
to hum, 15 the consequence or the likely
consequence of such statements. I
was going to give an opporfunity te
the other side [ thought I might call
the hon lady Member but m view of
her interruptions 1 am rather hesitant
to call her (Interruptions)  Order,
order I am not shutting out any
Member or some party when certain
allegations have been made in the
“Peoples’ Daily” Of course, I will
certainly give an opportunity to them
to say what exactly was meant and,
if necessary, and 1if the “Peoples’
Daily” has to be placed here, it will
be placed All I understood from
what the Acharya said was that com-
ing as 1t does from a responsible party,
it might be mitunderstood That is
all T understood

Shrimati Remm Chakravartty: Ne,
no

Mir, Speaker: If it 1s a httle diffe-
rent, 1t wnll be understood in that
light That is all Now let the
Acharya continue )
Acharya Kripalani: [ want youwm
protechion to continue what I was
saying
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* Mr. Speaker: Very well, he might
continue.

Shrimati Reaun Chakravartty: You
will have to withdraw what you said.

Asharys Kripalkni: That is for the
Speaker to decide and he hus already
decided.

Mr. Speaker: Very wej Let all
han. Members take it only in that
Kaght.

Aocharys Kripalani: What I want to
submit is that throughout history aif*
there is a country in which intrigues
are going on against another country,
that country has a right to see that
those intrigues are stopped, and if
our own people go and say that in-
wigues are going on in Kalimpong, I
say this is very unpatriotic......

ki C. D Pande: If 15 treason.

Acharya Kripalani: ....and it 1s in
eomsonance with the previous con-
duect of the Communist Party. (Inter-
mptions) 1 strongly protest. After thu
Prime Minister has said that there is
mo truth in these allegations, people
of sur own country, our own nationals,
who consider themselves democratie,
who consider themselves patriotie,
show enly one patriotism, and that is
for the communist block and nothing
olse, (Interruptions). 1 protest
ngainet this.

Shri Tangumani: Don't bother.

Shri H, N. Mukerjes: Acharya
Kripalani has chosen to reflect upon
the conduct of the Communist. Party
snd of the Members of this House
belonging to the Communist Party.
(Interruptions) '

Mr. Speaker: Order, erder. What
is all this shouting for?

Shri H. N. : You have per-
mitted Acharys to -y
what he wanted. Now may I bave my
sty! What Nas bappened is  that

CHAITRA 11, 1881 (SAKA) for Adjournment o018

we exercised as much of restraint as
was recommended by the Prime Min-
ister later on. We did not need his
recommendation; we restrained our-
selves. But what has happened and
what has given the opportunity to
Acharya Kripalani to make damaging
statements about the Communist
Party, the second largest political
party in this country? This is a state-
mant jssued by our party head-
quarters.

“Further the statement lssued
by the Communist Party Secretar-
1at justitying Chinese allegations
that Kalimpong was the ‘Com-
manding Centre’ of the  Tibetan
revolt after emphatic repudiation
of the same by ths Prime Minis-
ter. The statement alleges that
‘many shady happenings are “tak-
ing flace at Kalimpong and that
a lot of doubtful foreigners are
visiting the place’”.

‘This i the simple paint. .

Shri H. N, Mukerjee: It is with re-
gard to that that I want to have my
say. In regard to Kalimpong in this
House some time ago the Prime
Minister had himself stated that im

* Kalimpong a great deal of undesirabls

goings-on are continuing for a lomg
time (Interruptions).

Shri C. D, Pande: There are cem-
munists there also.
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3 Motion

{Shri G. B. Pant]

very weak neighbour; one who de-
serves compassion and pity ¥ nothing
eise. It consists of almost unarmed
who give thelr time to- pma-
yers and to devotion and whp have
nardly any mundane interests. People

that, I think, should be regarded
with sympathy by everyome.  And,
when they are in trouble and when
they are faced with a very trying
think we cannot but feel

i

5

|
2

pecple have with other people else-
where and both of us belong to those
eommunities which still have faith in
religion and in God. So, there are
many ties binding as together. In
spite of that so far as political re-
lations o, we want to adhere to the
policy which we hsve accepted in
our relations with China and both of

After that clear enunication of policy
by the hon. Prime Minister one would
have expected that his words would

the communique issued by the Central
Ofice of the Communist Party
-uys . .

APRIL 1, 1089
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Mr. Speaker: Have hon. Members
got & copy af thal statement?

Shri 5. M. Banerjee; It is thece.

Mr. Speaker: We cannot go by &
newspaper.

Shrli G. B. Pant: The communigue
usued by the Ceniral Office of the
Communist Party says that Kalimpong
was the commanding centre of the
revolt. These are the words which
had appeared in the report that was
published by the Chiuese news agency.
And if these words have also been
confirme3 by the Central Office of the
Communist Party, after they have had
the opportunity of listening to what
the Prime Ministsr had samd

" Shri 8§ M. Banerjee: May I read
out a portion of that statement®

Mr. Speaker: Order, order. Whem
| asked the hon Member to give me
an authortative statement, he saud,
no,

Shri S. M. Banerjee: No. I have got
it here. I was showing it from here.

Shri Nagli Reddy (Anantapur): I
can clarify it.. ..

Shrl Tangamani: Is the hon Minis-
ter reading from an authoritative
statement imued by the party office?

Mr. Speaker: Order, order. I shald
call Shr1 Tangaman: by name Should
he go on talking when four others of
the same party &l-o are talking?

Shri 8. M. Banerjee: I want to read

auo-:td them to speak. I have allowed

spoak, let him speak.
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Bhri 8 M Bancrjes: I want only
one munute The statement is here
m The Hindurtas Twnes

Mr Speaker Iz il an authoriative
statement?

Shri 8. M. Banerjee. It 15 a quota-
tion, I am reading out that queta-
twon

Mr. Speaker Thia 18 1¢ the Dews-
paper The hon Mmwter also has
got that

Shri G B. Pant' Mr Spesker, Sir,
these are the words
Shrl Nagi Reddy: This s from a

different paper I can clanfy "
becuuse (Interruptiona)

Mr. Speaker. Unless the hon Mem-
ber has got an authontative version
we <hall go by the newspaper here
(Inwrrup.cis) Let there be mno
mterruptions Let me see At the
end, if an explanation 1s necessary, I
<hall .1 him an cpportunity Lt
hum was

Shri G B. Pant' I am not aware 1f
Shn S M Banerjee 15 a Member bf
the Pohtbureau,

Shri Nagi Reddy There 1z ne
Politbureau Member here They are
outride (Interruptions)

Shri G. B Pant: Then, the hon
Member 13 iIn no better pomition than
1 am 1t 15 no Dbetter than that,
hus position 1s 1n no way better than
mine

Shri 8. M Banerjee: I shall read
out the correct version of 1t 1mpartial-
Iy

Sbkri G B Paai: These words have
been used in the adjournment motion
that this thing was sad, and the
Speaker had made mnquiries And I
understood tMat this was almost mc-
repted that the factc that had ap-
peared were in this adjournment
motion and were correctly stated
‘But, as 1 mentioned, 1f 1t has not been
sayd, then what 1s stated in the
adjournment motion would mot be
correct 12%t has been said, I would
not only consider it unforfunate but
extremely deplorable that a statement
like this should have appeared

CHAITRA 11, 1881 (s4Xx4)
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Several hon. Membera: Hear, hear
(Interruptions)

Shri G. B, Pant. . . .after the
Prime Minister had made his  state-
Ment 1n this House and a spokesman
ot the External Affairs Ministry had
definitely stated tnat this charge s
Utterly unfounded and baseless. In
the circumstances, if Members here
feel that such statements are hiely
to mive a wrong impression to people
Outside, 1 think that feeling must be
Tespected It does give mse to some
Sort of musunderstanding Then, there
iy another statement here which s
1]1 equally important and worth
Rotwcing

“The statement further actuses
the Indian Government that they
are violating Panchsheel which
enjoins strict neutrality and non-
wuntervention in  each other’s
affairs ™
Shri Nagl Roddy: That 15 a com-

Plete distortion.

Shri G B Paat: | am relying only
on the statement
Mr. Speaker: The hon Minister
"umneow What 1s the meaning
of mterrupting lhike this?

Shri Nagi Reddy* We wers not ask-
&3 to bring the copy I would bring
1t tomorrow morning

Mr. Speaker: Let hum keep quiet
nd hsten
Shri Tangamani. If the hon. Mims-
ter has not got the authoritative copy,
Jet him only refer to

Mr Speaker: Order, order In
ipite of my repeated requests, no
hon Member 15 asble to give me wu
futhoritative wersion. We all go by
that appears m the newspaper

Shri Nag! Reddy: If you give me
Ra an hour I shall bring it
{Interruptions)

My, Speaker: Thers cannot be im-
terruptions Lke thus Hon. Members
anolhaidumrelm‘upmw

baper reporisa One newspaper mays
tomething; # omits somsthing: an-
bther newspaper says something more
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Mr. Speaker: ....Therefore, I shall
- allow sides to refer to news-
papers; we get an authoritative
siatement, we shall be proceeding on
this. Let there be no interruption

Shri B. M. Banerjes: You may resd
from my newspaper.

- Mr, Speaker: I am going to refer to
. When the Communist Party gave
the names of speakers, I found
Shri 8. M. Banerjec’s name missing.
But, now, I do not know why he is
particular about this.

An hon. Member: He 18 not a Mem-
ber of the Communist Party.

Skri 8. M Banerjee: I am an Inde-
pendent. But I have every sympathy
with the Communist Party, and I
support every right action of theirs

Mr. Speaker: He u not a Member
of the Communis: Party

Shri Tangamani: We were not given
any information that the adjournment
motion would be cormung up and we
would have to bning that state-
ment (Interruptions)

§hri G. B. Pant:

deal with matters in a dispassionate
and detached way, so far as I posaibly

Sao, I am saymng that if there 1s any
sort of allegation or insinuation or
suggestion in the statement that the
Government of India had failed in
observing the principles of Panchsheel,
Panchsheel of which the Prime Min-
ister is the father.. .
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b
doctrine of Paschsheel. 8o, I am wu

agresment with the spirit of the re-
marks made by the Mover....
@utoatli  Reou Chakravarity:
Allow a discussion.

Shri G B. Pani:... and also to  a
larges extent with what Acharya
Kripelani has said.

Several Members: Hear,
hoar.

ing, subversive activities in Pak-~

Shrimati Rena Chakravartly: We
would like to reply.

Mr. Bpeaker: There 15 no question
of replying in this.

Shri Braj Baj Singh: I jukt wanted
information from the hon. FHome
Minister.

Shrimati Renu Chakravartty: We
have not got an opportunity.

Shri Nagl Reddy: I want to clarity
the position of the Communist Party.
It has not been clarified

Mr. Speaker: 1 am not going to
hear

Shri Nagi Reddy May I reqpest you
one thing® Just one sentence. I
will make a request.

Mr. Speaker: I have allowed Shri
Hiren Mukerjee to speak.

Shrimati Rema Chakravarity: Yom
have allowed 30 many others to speak

§

Shri Nagi Reddy: Tomorrow I will
read out the statement of the Com-
munist Party so that things can he

E

Mr. Speaker: Order, order. 1 am
going tb aliow.



Mr. Speaker: When 15 the hon.
Prime Minister returning?

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
He 13 returning tomorrow. He will Be
present in the Housg tamorrow.

Shri Braj Baj Singh: From the hon.
Home Minister I want to ask one

thing.
Shri Nagi Reddy: May I request an
answer from you for my enqury?

Shri Braj Raj Singh: You were
pleased to call me. They are not giv-
ing a chance

Mr. Bpeaker;: No harm He will
have an opportunity.

Shri Braj Baj Bingh: Only a ques-
tion.

Mr. Mﬂ!‘: I am not passing any
final orders now.

Shri Braj Raj Singh

Mr., Speaker:
allow him now.

rose—

I am not gong e

An adjournment motion has been
placed before the House stating that
after the Prime Minister’s statement.
the Chinese Embassy in India hag
circulated a copy of an article appear-
ing in the Peoples’ Daily of China,
where it is said to have attributed
that the centre of rebellious activity—
that is what I find in the adjournment

motion—is still in Kalimpong.

Xalimpong and that a lot of doubifwt
foreigners are visiting the place.

Shtimati Remu Chakravartly: Quite
right.

Acharya Kripalani: Quite right?
Mr, Speaker: Quite right.

These two statements are made
after the hon. Prime Minister's state-
ment. and are likely to bring abount
unfriendly relationsy -or snap 1the
friendly relations that exist betweanm
the two neighbouring countries of
India and Chuna.

Regarding the earlier one relating
0 the issue of the circulation of a
paper by the Embassy, a point wes
raised as to whether 1t was open %
any Embassy to carry on or to circn-
late certain papers notwithstanding
the tact that the Prime Minister of
this country had made a statement,
That 1s a matter of policy which has
to be investigated or which has %o
be explained.

Regarding the second point, I have
been given the P.T.I. report where-
n, substantially, though not word for
word, the same thing appears:

“Referring in this connection to
the Chinese charge that Kalim-
pong has become the command
centre of Tibetan rebels, the
statement said, ‘we all know that
many shady happenungs are
taking place 1n Kalmpong and
that a Jot of doubtful foreigners
are visiting this place’”.

Therefore, so far as that statement i
concerned, the statement iz not
challenged.

In the adjournment motion tws
statements are made, one relating w
the Embassy circulating the paper, a
eopy or an extract; the other one a
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agreeing with what that paper
has sald, that Kalimpong is the centre

' The hon. Members on this side have
said that it is true, and therefore they
stick to it. Here is a statement of the
hon. Prime Minister that it was sug-
gested some time ago that there were
some people carrying on not an intri-
gue but g whole conspiracy here, that
that was exaggeruted; at the same
time, he has seen to it that nothing
happens. But there is a definite state-
ment by a responsible party here not-
withstanding even the recent reitera-
tion of the hon. Prime Minister. This
is likely, as Acharya Kripalani has
said, to embitter the feelings between
the two great countries. This is a
very serious matter, if it is true.

So far as the gquestion is concerned
whether it is open to them from a
diplomatic standpoint or not, that is
also a serious matter for this House
to consider.

If these statements are allowed to
be made, if they are false, it may
create disturbances or difficulties in
the way of our foreign policy. I do
not make light of this matter. Any-
how, the hon. Prime Minister is not
here. Let us wait.

In the meanwhile, if the hon. Mem-
bers here belonging to the Communist
Party want to place the statement, a
true copy of the statement here, I
shall only be too glad to receive it

Shrimati Remu Chakravartty: May
. I just beg of you....

Shri Braj Raj Bingh: I had given
notice of an adjournment motion about
Pravada's comment yesterday. You
had written to me and I want to ap-
proach you. What has been your
decision about that?

Mz, Speaker: It is irrelevant now.
11(ADH LED—4
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Shri Beaj Raj Singh: The Praveds
has again published it.

accepted the fact which has been

completely subdued and completely
kept away from the House by the hon.
Home Minister? We are completely
within our rights. .

The Deputy Minister of Exiernal

Prime Minister has been making state-
ments without making enquiries I
take very strong exception to that.

Secondly, the matter had been

was made into all the
made by the Chinese Government,
and we have sent an cide wmemoire
dated the 2nd of August 1958 repudia

v

§

§
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[{Shrimati Lakshm Menon}

With regard to the second point, as
to whether there was a violation of
diplomatic privileges, actually there is
really no violation of diplomatic pnvi-
leges as such, but it 18 hghly im-
proper for any Mission posted in any
country to make any critical state-
ment about the Government of that
country or its activities. It is not the
function of a Mission posted any-
where, 1n any country, to make a
critical estimate of that Government's
policy or to criticise the activaties of
that Government In this case, the
Prime Minuster's integrity has been
challenged, his honesty has been
challenged We take very strong
exception, (Interruptions) —what
s the point of shouting’—we take
very strong exception to the state-
ment made by the Communst Party,
the full text of which has already
appeared

Shrimati Renan Chakravarity:
Where?

Bhrimati Lakshml Menon: in
the Times of India. It 15 true that in
that statement, by implication, they
do say that a Government which 1.
commutted to Panchgheel has been
gpving a portion of it terntory for

on subversive propaganda or
subversive activities agarst them
Sir, 1 categorically deny that this has
been done, and on behalf of the Gov-
ernment, 1 can say that no part of
India will be used ever by any coun-
try or any group to do propaganda or
carry on subversive activities egainst
any country, muct Jless aganst =
friendly country like China

Shrimati Renn Chakravarity: May
we be allowed {o place on the Table
of the House a statement.

Mr. Speaker: All that I can say 1s
that thus matter will stand over till
Somorrow

There i3 one other thing Shrimat
Renu Chakravartty said that she féels,
and ber party feels, that these sub-
wermve activities are happening m
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Mr, Speaker: The hon Prime Minis-
ter will be here tomorrow

Shri Braj Raj Singh. Will the Home

espionage there will also be allowed to
be discussed?

Mr, Speaker: I have postponed my
decision as to whether to admit the
motion or not. I shall hear the hon.
Prime Minister tomorrow and make



the Party ‘They could
not prove 1t but it remained on the
records and thie sort of tendentious
things are being allowed hy you

Mr. Speaker: Very well The hon
lady Member admits they go and ta'k
by saying, why should they not?

Shrimati Reau Chakravartty: 1
object strongly to the way you have
tned to distort the whole matter

Mr Speaker: What has he said”
1 cannot understand

Shrimati Renu Chakravarity: My
point 1s that you have tried directly
to distort what I have smid I have
not once agreed that we are going to
talk with the Chinese Embassy every-
day Is that what you are saymg® Is
that what I have said”

Mr Speaker. Now Papers to be lad
btn the Table

Bhri H. N, Mukerjes: I nise to a
pomnt of order

Motion CHAITRA 11, 1881 (SAKA) Jor Adjournment 9038

world That refers to an allegation
that a particular Emtassy had cer-
tain contacts with some particular
Members of the House

An Hom Member. He said Commu-
nist Party

Shri H N, Mukerjee' As far 33 the
fact of the situation is concerned, per-
sonally I can certainly say this that
there is no harm done if Members &f
this Howse go anywhere But as far
as we are concerned, as far as Com-
munusts in thus House are concerncd,
I can categorically deny that there is
any such connection between us and
the Embassy of any country here, and,
therefore, the insinuation 1s complete-
ly wrong Besides, from tne point of
view of diplomatic relationshup, I
think 1t is highly improper for Mem-
bers of this House to inmnuate that
Members of certsin Embassies, Em-
bassies of Socialist countries in parti-
cular, have a kind of pecular rela-
tionship with Members of the Com-
munist Party That 15 a matler of
which you have to take note What
I have been nmoticing in these pro-
ceedings 1s that you are rather soft
in regard to allowing certain things
to get mto the record, things which
militate against the Commumnst Party
That we can look after ourselves
The Communist Party can look after
itself But as . a matter of fact, we
are entitled to protection from you to
see that any improper remarks,
remarks which go aganst the whole
gram of our relationship with others,
are not put on the record But some-
times you are soft in allowing such
things (Interruptions)

Mr Speaker: Order, order

Raja Mahendra Pratap: You hear
everybody You hesr me also

Mr. Speaker: I will hear him later

Shri Bray Raj Singh has tried to
draw the attention of the House to
what be had heard or to what he had
burmmmihtmﬁmbmd

Communist Party had
wlihtheﬁhtnmhbluym
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is the harm ¥ I go and see? (pro-
longed lsughter). That was how I
understood.

Shrimati Remu Chakravarity: No,
no. I never said that, (Interruptions)
You are distorting what I said.

Shrl 5§, M. Banerjee: And about
other adjournment motions, Sir?

Mr, Speaker: I have disallowed
those motions.

Shri Vajpayee: Sir, I had given
notice of an adjournment motion.

Mr, Speaker: Order, order. Raja
Mahendra Pratap.

Raja Mahendra Pratap: Sir, I
just want to say a few words. I want
peace in this House and I want peace
in Tibet. I say if these gentlemen can
endear themselves to China they can
be very ugeful in bringing about peace
in Tibet. We can send them to Pek-
ing, China. (Interruptions). It 1
were the Prime Minister, I will make
list of these, our communist friends.
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Mr, Spesker: Papers to be lald on
the Table; Shei A. M. Thomas.
Bhrl Vajpayes:t What about my
adjournment motion, Sir?

Mr. Speaker: I have disallowed
that motion.

Bhrl Vajpayee: But there is no
reason given, Sir.

Mr. Bpesker: Mr. Vajpayee will
come and see me in the Chamber.

Shri Vajpayee: No, Sir.

Shri 8, M, Banerjee: Shri Vajpayee
and Shr1 Asgar and others had given

Mr, Speaker: Order, order. - (Inter-
). I am not going to allow

ruptions
this kind of interruptions.

Shrl 8. M, Banerjee: Sir, have we
forgotten Dethi? We have confimed
ourselves to Tibet only.

Mr., Speaker: I want Mr. Banerjee
to keep out of the House for the rest
of the day.

Shyl 8, M, Banerjee: I am going,
Sir. (Interruptions).

Mr. Speaker: He is
rupting the business

Shri 8. M. Banerjee: Sir, I am going.
But this adjournment motion means...

Mr, Speaker: Let him withdraw.

Shri 8. M. Banerjos: Yes, Sir, I
am going.

Mr. Speaker: I cannot put up with
this kind of interruptions any more.

Shri §. M. Banerjee: Thank you
very much, Sir.

(Shri 8. M. Banerjee then left the
House.)

%] Ra) : 1 mub-
&mnm Bingh: May

araan aa

CHAITRA 11, 1881 (SAKA) for Adjournment 9042

Mr. Speaker; No, no. Papers to be
laid on the Table.

The Depuiy Minister of Food and
(8hel A, M. Thomas): Bir,
1 beg o lay on the Table under....

adjousnmen
be admitted, 1 must know the
why it is not going to be admitied.

Mr. Bpeaker: I have disallowed the
motion.

Shr Vajpayee: On what ground,
Sir?

Mr, Speaker: Let us get along. Mr,
Thomss. (Interruptions).

Shri Vajpayee: It is not a continu-
ing matter, Sir. (Interruptions).
There Is no State Assembly,
Parlismeng is the only forum. There
was a Violent lathi charge,

Shrl Punnoose (Ambalapurha): One
word, Sir.

Shrl Tangamani: There is 8 Munici-
pal Corparation,....,

Mr. Speaker: Order, order. There
must be order maintained in the
House. Mr. Vajpayee—and I think
Mr, Assar—both of them jointly and
also Shri Praj Raj Singh sent me a

Mr, Speaker: Let it happen here.
If 1 disallow an ajournment motion



3 Mation for.
904 Adjournment
[Mr. Bpeaker]

12 after each adjournment motion is
dissllowed, an hon. Member gets up
and says: ‘This is my adjournment
motion and I intend stating it here’,
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Yes, let us go to the next Ham—
papers o be laid on the Table.
13.58 hrs,

The Deputy Minister of Food. and
Agrioulthre (Shri A, M. Thomas): Bir,
I beg to lay on the Table, under sub-
section (8) of section 3 of the Essen-
tiel Commodities Act, 1855, a copy of
each of the following Notifications: —
(i) G.B.R. No. 348 dated the 21st
March, 1059 making certain
further amendment to the
Rice (Southern Zone); Move-

ment Control Order, 1987,

{(1i)) G.S.R. No. 347 dated the 18th
March, 1959 making certain
further amendment to the
Inter-Zonal Wheat Movement
Control Order, 1957.

(ili) G.S.R. No. 348 dated the 18th
March, 1959 making certain
further amendment to the
Calcutta Wheat (Movement
Control) Order, 1856,

(iv) G.B.R. No. 388 dated the 23rd
March, 186 making certain
further amendments to the
Rice (Uttar Pradesh) Price
Cantrol Order, 1868. [Placed
in Library, See No. LT-1320|
59.1

Orpzrs UNDER EssENTTAL CoMMODITTES
Acy

Shri A, M. Thomas: Sir, [ beg to
lay on the Table, under sub-sebtion
(6) of section 3 of the Essential
Commodities Act, 1858, a copy of
each of the following statements or
Orders:—

(1) Statement showing 48 Orders
to get declarstion of stgcks
served on certain traders in
Krishna District.
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(il) Statement showing 166 Orders

{iv) Statement showing 171 Orders
to get declaration of stocks
served on certain traders in
West Godavarl District.

(v) Six statements showing 281
Requisitioning Orders for rice
served on certain traders in
West Godavari District,

(vi) Statement showing 144 Re-
quisitioning Orders for rice
served on certain traders in
East Godavari District,

(vii) Two statements showing 30
Requisitioning Orders for rice
served on certain traders in
Guntur District.

(vii1) Statement showing 118 Re-
qQuisitioning Orders for rice
served on certain traders in
Krishna District. (Placed in
Library, See No. LT-1330/50.)

COMMITTEE ON FPRIVATE MEM-
BERS' BILLS AND RESOLUTIONS

FormizTe Rerory

Sardar Hukam Singh (Bhatinds):
8ir, I beg to present the Fortieth Re-
port of the Commiitee on Private
Members' Bills and Resolutions.

Member to withdraw

CORRECTION OF ANSWER TO

Speaker, Sir, 1 seek your permission

_ to make a statement on behalf of Shri

Ajit Prasad Jain. Sir, while replying
on the 12th March, 1939 to supple-
mentary questions arising out of Star-
red Question No. 1161 by Sarvashzi
D C. Sharma, Shree Narayan Das and
Shivananjapps regarding the new
International Wheat Agreement, it
was stated ‘No’ in answer to a sup-
plementary question by Shri Hem
Barua whether there were any new
additions to the existing exporting
countries,

The correct reply to this Supple-
mentary question should have been:—

“In the Agreement of 1089
three additional countries, namsly,
luly,ﬂpllnmduexloo,wwldh
jolning as exporters.”



ruy—contd,

Ur, Speaker: Not Russis.
Shri Nath Pal: In the wheéle of Asla.

Mmvsmey or Wores, Housmie AND Sur-

reconsider your

directing him to withdraw

House for the rest of the day.

5 iy mma ;
HHETH

MVW(W):I.]D
uest.
(
this
were
the
It
mean
the
to

TE"

t

mmm

Ou
minutes now remain.

Hon. Members who were unable to

move cut motions yesterday may hand

mmw mm&m

B

mmmm mmwmw
it lis mMmMm
£ muummmmM :
W thWmh:MMw
tH| mm mm“ m

RR RS

nm 2 mmm ]
..mmm mnmwmm.mwu
mmmmm vi858s mmm mmmmmmm

The House will now
resume discussion on the Demands for
to the Ministry

mm

over at the Table within 15 minutes
the numbers of the selected cut

mﬁm I shall treat them as moved,

m
3

Grants relating
‘Works, Housing

4 hours allotted for these
hours and 43

mmm
§
g

25
73%¢

&.Emmmuembmm
by this time be awara that it is not
vmplmttomtoukmyhon.

s
w ,Mmmm

mm

wmmmumm

m

¥
L]

g

*Noved with the recommendation of the President.



9049 Demands CHAITRA 11, 1881 (SAKA) for Grants 9030

Steel, many Members wanted to speak
but they could not gef time.

Mr. Spesker: That is why the time
wat extended by ome hour. All these
are taken into account when the
Business Advisory Committes meets,
The representatives of all the groups
are there and they were sitting there
when we decided this matter.

Shri T. B. Vittal Rao (Khammam):
When we ask for more time, you al-
ways considered it necessary,

Mr. Bpeaker: I considered it yester-
day and gave one more hour.

Shri T. B. Viital Rao: You gave the
time but the Minister was speaking
for two and three hours.

Mr. Bpeaker: Somebody must speak;
it is only for that I give time. Shri
Mohan Swarup may continue his
speech.
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Shei Mohan Swarup: Four hours
have been allotted for this.

Mr, Speaker: Four hours have been
allotted .for discussion on these
Demands for Grants. I cannot allow
more than 15 minutes to each hon.
Member.

8hri Mohan Bwarup: I will take
only five minutes more,

Mr. Speaker: All right

mmtlm-(mnm
minutes morg may be given, Sir

Mr. Speaker: What is this gepharish
for, I do not understand. I have to

divide the time over many hon.
Members.
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{Shri Prebhat Xar]

has been smd on many occasions that
on various occasions the department

Shri Prabbat Ear: 17th report of
the PAC and also the 4th report of the
PAC (Second Lok Sabha) I would
like to know why it 13 so When the
ISD 18 to purchase on behalf of the
Government, it is its duty to see that
the interests of the Government are
safeguarded. It is in the interests of
the Government to see that all the
defects m the agreement are not con-
sidered as one of the pleas on account
of the seller and the Government thus

schemes inaugurated as mentioned m
the report but still, m spite of the
fact that efforts have been made, 1
find no tangible effect has been creat-
ed The amounts are sanctioned but

APRIL 1, 1999

g
&

ployees recruited in 1945 have not
been given accommodation still This
shortage 15 going on I find that
multi-storeyed buildings are erected
in Connaught Circus to accommodate
officers, whereas it 18 necessary that
the low-paid employees Like class IV
staff should be provided with better
faciities They are bemng put into
Vinay Nagar, where conveyance is
difficult and other amenities are lack-
mg This should be taken into con-
sideration before allotting any accom-
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would be very very difficult to obtain.
1 feel that sufficient encouragement
should be given to this industry and

erores worth Immediately that the
Government should purchese and dis-

about the Ashoka Hotel. I
do not want to say very much at shis
juncture since this probl has been

I understand that during the whole of
last year the total average attendance
or stay per day was nearly 800 of
these foreign guests and the number
of rooms available there is nearly 400.
For lunch, breakfast, tea, at homes and
such things they charge plenty of
money and with the number of at

Dr. Melkote: If goes into several
lakhs.

An. Hon. Member: No. Rs, 37 lakhs.
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[Mr Drrury-Sesaxer n the Chair.]
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wrr e faeeit Y wyt o7 1 g @ Hfudt ¥ ¥ w1 e oy iy
¥ o ot v F I a9 R . o Ar 7ft afied & @2 WY ¢ b
wm € 1 T S ot aer wifed wre Nw fegr s €0 ¥ W@
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A ariy WY WY s 3o ware ot
fegr arar ¢ faraen fis B ofgd ofix
TN ® T qER gadl ¥ WK
W wST ¥aT @ AgE gefew
fafreedt wodw & uofr  dfredr
TR % TEeRT W

“The Union Government should
formulate a separate scheme for
sweepers’ housing, apart from
the existing slum clearance
scheme "

AfFw Swqr amA gg N fowr .

“The Government of Indiz are
unable to accept this recommenda-
tion 1 wview of the limited
resources available for ‘housing’
in the Second Five Year Plan. It
13, however, expected that the
slum clearance/improvement pro-
jects undertaken by State Gov-
ernments would also help in ame-
liorating the housing condition of
sweepers {0 an appreciable extent

since sweepers generally form a
part of the slum population of
towns and cities.”.
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Ascording to the reports received till
the end of December, 1868 only about
500 villages had sctually been select-
«d for development by different

for Grants  Qogo
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Shri Bra] Raj Singh: to reduce
the number .
Shri N, B. Maitl to take up the

many years So, I congratulate the
Planning Commussion for taking this
up and I also congratulate the M-
wtry that 1t has taken up these items
of work and done its bc t .« .mplo-
ment the programme and to come up
to the target. But

8
44

about Rs crores. It has been reduc-
ed to Rs 25:50 crores The

number of houses that had to be con-
structed was 128,000 and that was
reduced to 60,700 The amount that
has been spent up-to-date, till the end
of 1948, is Rs. 10 88 crores More
than Rs. 15 crores has got to be spent

CHAITRA 11, 1881 (SAKA)

It has been found that in the pri
sector the construction of
houses 1s rather on the low side In
spite of the inducements that the Gov-
ernment is placing at their duposal in
the form of some subsidy and loan,
the employers are not coming forward

So far as the slum clearance schemes

are concerned, this 13 a new venture
of, I believe, two years’ duration and
it 18 proceeding But the progress in
spite of the best efforts of differeat
categories of organmisations and
different categories of authomties is
rather slow The orgmnal provision
of Rs 20 crores has been reduced to
Rs 18 crores and the omgmnal target
had been reduced from 1,10,000 to
52,000 houses I believe the expendi-
ture so far incurred 13 Rs 2 20 crores
The allocation for 1950-80 1z 435
crores and there remamns a balance of
Rs 4 87 lakhs and odd During the
next two years, this money has got
to be expended

I may inform the House that the
tenements completed and under con-
struction under this slum clearance are
6,658, and the number that has got to
be constructed is 45344 duning the
next two years So far as the low-
mcome group ' housing schemes are
concerned, the planned provision was
originally more than Rs 35 crores
which was reduced to Rs 33 crores,
and the money that has been spent up
to date 15 about Rs 19 crores Aboutl
Rs 13 crores have got to be spent
during the next two years The origi-
nal target of houses to be built was
€8,000 and that was reduced to 58,000
and the houses that have been buult
are about 30,000 The balance has
got to be built during the mext tweo
years.
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So far as the plantation labour

to push up, to accelerate the progress
that 1s being made in this sector.

Sir, so far ag I know, the Ministers
and also the Miniztry are very sinocere
and honest so far as the pushing up
of the programme is corjcerned. Bome
of the States also, I know, want to go
ahead. But what are the things that
are standing in the way? I read in
the last year’s review submitted or
distributed by the Ministry that many
conferences have been held, seminars
end Ministers’ conferences have been
held, in which Members of Parliament
who are members of the consultative
committee were also invited. All those
things have happened, but exven then

Le solved. But the people are
beneficiaries. We must devise some
means by which we can reach the
find out the difficulties, and
See how they can take advantage of
lhe money. That has got tu be dane.

Shri Anil K. Chanda: Mr Deputy-
Ypeaker, Sir, 1 am grateful to you for
giving me an opportunity to inter-
vene in this debate, and during the
I would

i

With regard to housing, Sir, it is
best, at the outset, to state that so far
os the various housing schemes me
concerned for which certsin amounts

Government of India and thiz Minis-
try to execute those schemes except
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maining two years of the Plan.

I would now mention the wvarious
steps which we have taken in this
Ministry in order to assist the States
more effectively in drawing more fully
on the funds which have been provid-
ed for various housing schemes. The
chief difficulty with regard to housing
in urban area has been the difficulty
of getting land. Most of the indus-
trial units are in very congested areas,
where land is very costly. If you
want to build in the neighbourhood of
the industrial plants, the cost of con-
struction goes up considerably. On
the other hand, if you build at a dis-
tance, the tenements do not serve the
purpose for which they are built,
because people find it difficult to travel
long distances to go to their places of

months in the year, on a pro-rata basis,
three-fourths of the allotted amounts
to the States can be drawn on a
monthly basis by the States, At the

nally for slum clearance, there was a
subsidy of 25 per cent. by the Gov-
ernment of Indis, a subsidy of 26 per
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The other step that we have taken
to assist the States in achieving guick-
er pace of construction is,
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1t came down still further to Rs. 14-69
lakhs. This question whether there
should not be a certain amount of

ing and also at the Labour Ministers’
Conference at Naini Tal. Opinion at
the moment is rather divided. But we
have in any case, further liberalised
the conditions for loan finance and
the subsidv element is still there. We
would expect that the private employ-
ers would also play their part credit-
ably. In any case, we are watching
the development of construction in the
industrial fleld by the private employ-
ers concerned and this whole matter
would be discussed once again in the
next Housing Ministers’ Conference
sometime in autumn. If we do not
find adequate response from the pri-
vate employers, it is quite likely that
Government would be compelled to
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advantage of the gaerous terms subject to their being otherwise admis-

Mapy
our colleagues in this House are inter- Demand No. No of Cut Motion

97 984, 985, 986, 987, 988, 989,
fons Wb labour. 000, 991, 902, 993, 004, 996,
e .11:“’ 1009, 1010, 1011, 1012, 1013,

Much 1014, 1015, 1018, 1017, 1018,

o
"

foveimentewitmetttie o e o dm
tor if housing co-operative gocleties 1024, 1025, 1026, 1037, 1033,
could crop :a‘in larger numbers As 1029, 1030, 1031, 1032, 1004,
1005, 1112, 1113, 1114, 1115,

I said, we have made very gmerous 1174, 1175, 1176, 1177,
provision, and 90 per cent. of the cost
will be available straightaway by way 99 571
of loans and subsidy I would again 138 m’
repeat to those who are interested in
and who have some influence over the Faslure fo provide water taps in the
labour movement to pay some atten- C.P.W D. mal quarters behind Baird
tion to this Lane n New Delhy

My hon friend, Shrli Prabhat Kar, Shri T B Vittal Rao I beg to
and also 8hr1 Tawary, referred to the move
Hindustan Housing Factory I am .
v e e, 4

m "

first year of its being taken over by Teduced by Rs 100
Government there was a net profit of
Re S0 nent yeor it wes B STl elire fo ol sty o ue
and last year it was Rs 568,000 And Bawd Lane w New Delht
1t 18 expected that in the current year
the amount of profit will be even

Bhri T. B Vittal RBao: I beg to

unit 1s concerned, it is true that the move

production has not been very conai- “That the demand under the
derable The reason is that in the old head ‘Other Civil Works' be
factory which we have inherited, so reduced by Rs 100~

there Fatlure to prescmbe any scale of pay
the for the exating jeep drwers m the
field CP.WD.

also work 1z increasing and there is Bhri T B Vittal Rao: I beg to
move

to have more construction in “That the demand under the
the foam concrete fleld also head ‘Other Civill Works' be
reduced by Rs 100"
Wuwow fey  JUSW W,  Falure to prescribe any scale of pay
for the existing concrete mixer
o fafireeT A 7 weamr drvers w the C.P.WD, .

*
SheiT B Vittal Bao: I to
Mr. Deputy-Speaker: The following  ,nove -

are the selected cut motions relating
to the Demands under the Ministry “That the demand under the
of Works, Housing and Supply head ‘Other Civil Works' be

which
will be treated as having been moved reduced by Rs 100"
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1
Foilure to condona the RQreak in
servwce of workers of CPW.D who
were wrongly retrenched from ser-
vice.

Shri T. B Vittal Eae: I beg to
move

“That the demand wunder the
head ‘Other Civil Works' be
reduced by Rs 100"

FPaylure to provide the fire service

staff of ‘C" Dwiwsion of CP.WD.

with accommodation

Shri T. B Viital Bao: I beg to
mrve

“That the demand under the
head ‘Other Civil Works™ be
reduced by Rs 100"

Failure to provde free traonsport
fecilities to the CPWD  workers

at awports

Shri T. B Vitial Rao: I beg to
move

“lThat the demand under the
head ‘Other Civil Works' be
reduced bv Rs 100"

Failure to wmplement the rule regard-
ing transfer from Asmsam aond un-
popular stations after two years’
stay wn the case of work-charged
staff of the CP.WD.

Shri T. B Vittal Rao: I beg to
move

“That the demand wunder the
head ‘Other Civil Works' be
reduced by Rs 100"

Failure to grant travellmg allowance
to permanent C.PWD. workers
transferred from Rajasthan to Delhs

Shri T. B Vittal Rao: I beg to
move

“That the demand under the
head ‘Other Ciwil Works' be
reduced by Rs 100."

APRIL 1, 198

“That the demand under the
head ‘Other Civil Works’ be
reduced by Rs. 100"

Transfer of electrical works by the
Northern Electrical Division of the
CPW.D to the Municipal Corpora-
twon of Delhs,

Bhri T. B Vittal Rao: I beg to
Myve.
“That the demand under the
head ‘Other Civil Works’ be
Yeduced by Rs 100"

Foqlure to employ one Work Asmatant
ber section in the varous Divisions
of the CPWD accordng to the
brescribed yardstick

Shri T. B. Vittal Rao: 1 beg to
MGye
“That the demand under the
head ‘'Other Civil Works' be
*educed by Rs 100"

Fa\lure to confirm as quan-permanent
CPWD staff working in the Gov-
érnment of Indua Formg Press, Ali-
Garh.

Shri T. B Vittal Rao: I beg to
MGye

“That the demand under the
head ‘Other Civil Works' be
*educed by Rs 100"

Failure to disburse the pay of the
tporkcharged staff in the Caleutta
4uation Electrical Dvnson of the
CPWD at all outstatons by the
Airst or second of every month.

Shei T. B Vittal Bao: I beg to
Maye

“That the demand under the
head ‘Other Civil Works' be
Teduced by Rs. 100.”
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Failure to confi'm os permanent aad
quari-permanent CP.W.D. Care-
toker's staff in the Puarliament
Works Division,

Shri T. B. Vittal Bao: I beg 1w
move:

“That the demand under the
head ‘Other Civili Works' be
reduced by Rs, 100"

Failure to confirm as permanent and
quasi-permanent Caretaker’s staff
the ‘D’ Division of the C.P.W.D.

Shri T. B. Vittal Rao: I -beg 10

move:

“That the demand under the

head ‘Other Civil Works' be

reduced by Rs, 100"

Failure to provide recreation room n
G LIV D, wolners o Doum Dom
Shri T. B Vitial Rao: I beg w
move:
“That the demand under the
head ‘Other Civil Warks' be
reduced by Rs. 100.”

Failure to refund excess rent chargea
from the occupants of CP.W.D.
workcharged staff quarters at
Jorbagh Nursery.

Shri T. B. Vittal Rao: I beg to
move:
“That the demand under the
head ‘Other Civil Works’ be
reduced by Rs. 100.”

Failure to pay arrears of refixation of
pay to workers of ‘the Caleutta
Aviation Electrical Division of the
C.P.W.D.

Shri T. B. Vittal Rao: I beg w
move:
“That the demand under the
head ‘Other Civil Works' be
reduced by Rs. 100.”

Failure to provide recreation room to
the CP.W.D. workers at Dhonbad

"Shri T. B. Vittal Rao: I beg %
move:

#That the demand under the
head ‘Other Civil Works’ be
reduced by Ra. 100"

Demands CHAITRA 11, 1881 (SAKA)

for Graats 9110

Failure to refund strest light charges
recoptred from the CP.W.D. staff at

, DhanPad-
Shri T B. Vittal Rao: I beg w

move: :

«wrpat the demand under the

head 'Other Civil Works’ be
"dmpd by Bﬂ. 100>

Failure to reduce excessive water
chargk® recovered from the
c.p.w-D. workers at Jharsuguda.
ghri T- B. Vittal Rao: I beg to

move:

wrpat the demand under the

head 'Other Civil Works’ be

redm?d b’ !ls. 100"

Faslure 10 electrify CP.W.D. work-
charg staff quarters at Dhanbad.
Shri T- B Vittal Rao: 1 beg w
move:
wppat the demand under the
head ‘Other Civil Works' be
reducéd by Rs, 100.”
abolish the post of Assistani
Need in the CP.W.D. and
e them as Choudhares,

Shrj T B. Vittal Rao: I beg to
move:

wrpat the demand under the

reduced by Rs. 100.”

Need tg Mmaintain divisinal seniority
list of muster roll staff of CP.W.D,
in D¢thi or purpose of vetrench-
ment.

Shri £ B. Vittal Rao: I beg to

move:

wrpat the demand under the
head Otber Civil Works' be

reducsd by Bs. 1007

Faiture t° ollot gquarters !o work-
CM" m D’ C.P.W.D, ot Calcutta

mmmlpool. .
Shri §- B. Vittal Rao: I beg to

move:
wpat the demand under the °
w%&fﬂ'ﬂ'ﬂh'h

reducd by . 100°
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Pailure to ereate permanent pots re-
quired in the CPWD in ths
workcharged establishment and to
confirm the staff.

Shri T. B Vittal Rao: 1 beg to
move:

“That the @emand under the
head ‘Other Civik Works' be
reduced by Rs, 100"

Failure to prepare the seniority list or
lists of workcharged staff of the
C.P.W.D.

Shri T. B. Viital Rao: I beg to
move:

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs 100.”

Need for omne combmed seniority Hat
of all workcharged staff in Delhi in
the C.P.W.D.

Shri T. B. Vittal Rao: 1 beg to
move:

“That the demand under the
head ‘'Other Civil Works' be
reduced by Rs 100.”

-

Need for amendments 1n the ‘Princi-
ples of Transfer of Workcharged
Staff of the C.P.W.D. to the regular
establishment.

Shri T. B. Vittal Rao: 1 beg to
move:

“That the demand under the
head ‘Other Civil Works' be
redyced by Rs, 100."

Need to give quarters to all C.P.W.D.
workers posted at vavious cirports,

Shri T. B. Vittal Raes: I beg to
move:

“That the demand under the
hesd ‘Other Civil "Works' be
reduced by Rs, 100"

APRIL 1, 1908

for Gegnts 9113

Need to have s colymn for ‘daté of
birth" in the W.C.P.F. Pasxs Book of
the workcherged staff of the
C.PW.D. instecd of the column of
‘date of retirement’,

Shri T. B. Viital Rao: 1 beg to
move: R

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs 100"

Need to supply wmiforms o the
chowkidars of the C.P.W.D.
Bhri T. B. Vittal Rao: I beg +to

move:

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs, 100."

Farlure to supply summer uniforms to
the Caretaker’s staff of ‘D’ Division,
C.P.W.D.

Shri T. B Vittal Bao: I beg to

move:

“That the demand under the
head ‘Other Civil Works' be

reduced by Rse, 100.”

Fmlxre to supply winter uniformg =
1058 to the Caretaker’s staff of ‘D’
Davasion of CP.W.D.

to

Shri T. B Vittal Bao 1 beg
move:

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs, 100"

Failure to supply uniforms to the lift
staff of the CP.W.D. m Delhi
Shri T. B. Vittal Rao: I beg to
maove:
“That the demand under the
head ‘Other Civil Works' be

reduced by Rs, 100"

Failure to count the serpices of the
workers tronsferred from State
PWD. to CPWD. along with
transfer of works for purposes of
pengions and gratuity.

Shri T. B. Viilal Rao: I beg to
move:

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs. 100"
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Failure 30 supply uniforms to the
Punip Drivers of ‘the C.P.W.D,

Shrl T. B. Viftal Bas: 1 beg to
move:

“That the demand under the
heaa ‘Other Civil Works' be
reduced by Rs liﬂ."

Failure to convert the securities of
Chowkidars of C.P.W.D. at Karnal
mto interest bearing securities,

Shri T. B Vitlal Rao: I beg to
move

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs 100"

Failure to pay seven days’ wages of
January, 1958 to the workers of
C.PW.D. at Kanpur Aerodrome

Shri T. B Vittal Rao: I .beg to
move

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs 100"

Favure to pay seven days’ wages of
January 1956 to the workers of
CPWD at Lucknow Aerodrome.

Shri T. B Vittal Bao: I beg to
move*

“That the demand under the
head ‘Other Ciwvil Works' be
reduced by Rs 100~

Favlure to supply General Provident
Fund Accounts to workers of Horfs-
cultural Directorate of C.P.W.D
whose workcharged Promdent Fund
was converted to General Provident
Fund on confirmation as permanent
m 1046

Shri T. B Vitial Rao: I beg to
move:

“That the demand under the
head ‘Other Civil Works' be
reduced by Ra, 100. .

for Grants 9114

Need to pay honorarium to the work-
charged staff of the C.P.W.D, work-
ing at Vigyan Bhavan who sre not
entitled to overtime pay.

Shrl T. B. Vittal Bao: I beg to
move:

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs 100"

Need to exempt Government servants
draunng a pay of less than Rs. 500
pm. and holding non-gazetted posts
in the Factories of the C.P.W.D.
from the of sections 44,
4B of the C.C.S. (Conduct) Rules,
1958

Shri T. B Vittal Rao: 1 beg to
‘move

“That the demand ynder the
head ‘Other Civil Works' be
reduced by Rs. 100.”

Failure to provide electnoty in ‘M’
type quarters at Aliganj, New Delhi
ncoupsed by the workcharged staff
of the CP.WD,

Shri T. B Vittal Rao: I beg to
Tove

“That the demand under the
head ‘Other Civil Works' be
reduced by Rs, 100.”

Failure to provide water taps in ‘M’
type quarters at Alganj, New Delhi
occupied by the workcharged staff
of the CP.W.D.

Shri T. B Vittal Rao: I beg to
move

“That the demand under the
head Other Civil Works' be
reduced by Rs, 100"

Need to allocate more funds to Oruea
for rural housmng scheme

Shri B C. Mulick (
Reserved—Sch. Tribes).
move:

“That the demand under the
head Miscellaneous Departments
and Expenditure under the Minis-
try of Works, Housing ana
Supply’ be reduced by Ras 100"

Kendrapara—
I beg to
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Failure to provude housing accommo-
datwon to all Government sevvants
and Members of Parliament s New
Delh:. .

Shri B. C. Mualick: I beg to move
“That the demand under the
head ‘Delhi Capital Outlay’ be
reduced by Rs 100.”

Mr. Deputly-Speaker: These cut
motions are now before the House
Dr. Aney wanted to put one ques-
tion

Dr. M. 8. Aney (Nagpur). 1 want
@ pat one queniivn &F dre dor, Mo
ter. There 158 a reference made In

for worshup of thewr family deities or
as a place for prayer?
these designs make any provision hike
that? Because, I am told that these
designs have been made after taking
survey of the wishes of the people
I thunk it 18 well known that in the
case of muddle class Hindus their
houses used to have some little cham-

housts aic concerned, it is obviously
not posmble to provide provision for
worship purposes The tenements
that we are gong to put up, parti-
cularly the subsidised industrial
housts and low-income-group houses

are higher, then the cost of the house
will become high Here we have to
take into conmderation tnhe rent pay-
mng capacity of the dweuer also. 5o,
1 am vary sorry that T cannot satisfy

APRIL 1, 1999
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the hon, Member by saying that
Saparate rooms “have been provided
for worship purposes m those houses.
It 1a & matter in respect of which the
ténant will have to maxe his own
Urrangements in as best a manner as
Dossible within the limited accom-
™odation that will be provaded.

Mr. Deputy-Speaker: The cost of
the bouse is kept low at the cost of
the dety .

Bhri Anil K. Chanda: The deity
dges not pay any rent.

st weew fag © wsTw
w wiffigt & frg wwmt *t agw

st woew for  Jww @ TR
Tgr g & g e o oy
WAt R & fr sl g wg W
gea 7 Lrame W @ g ¢, Afe
wrefisy % faq @Y swm oA &
yooy ®T € gomi & wmar g
f& ot o fegem ¥ FE@AD W
wwen ¥ W g

soft it wgeT @ oy e fe
TG A% IR Aarew weafaw
FAFT FW AT FORR & st
¥ foag, ¥ s & FwEiwa &
fd dgw fo . wawge e & I
W AT ® wfafom ToEY wY TR
¥ gy § agrar oAy § W
WRRR wWar N gen & ok fea
wr g @ wern ¥ fedeg agr &
Tt & ww fear wor @ fw e &
fir arrem GOy O wife A fd
§ 1« Sfier @ ag Tw wT wewd g
{ fe or W demT W v .
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tors may be attracted to this hotel,
and since the Indian visitor has got a
leaner purse, the rent may be re-
duced, so that during summer, the
hotel may not be vacant. If they
think so, in order to attract visitors
throughout the year, they may reduce
the rents. Then, not only will the
hotel be full of visitors, but there will
be no need for the employees to be
given notice and sent out.

offices to be shifted to mofussil places.
Just in accordance with that policy,

is
tion during the course of the Second
Five Year Plan. The local Govera-
ment have purchased land for
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exchange for the purchase of the
necessary machinery., They cannot
put off such a necessary thing, when
they themselves emphasise the neces-
sity for more presses for good print-
mg and so on.

In arder to begin the construction of
the building, 1 would suggest that the
machinery available in the country
might be utilised for the purpose.
Some of the machinery can even be
manufactured at Coimbatore itself. I
know that many of the imporied
materials for industrial concerns can
be. and are, produced locally. So,
they need not wait till Government
give them the necessary foreign
exchange. They can start work with
the machinery that is available or
could be made in the country.

I next come to the housing problem.
The Central Government have done
their part very well whereas the State
Governments have practically done
nothing Of course, they have got
their own problems regarding food,
irrigation, power supply and so many
nther things, and, they, therefore, give
very little attention to the solution of
the housing problem.. Practically,
they have done nothing in regard to
housing. They have got thelr own
difficulties, of course. In some schemesg
they have to give their own per-
centage of contribution, but in these
days of deficit financing, they find it
dificult to give their matching con-
tribution. So, they have not given any
encouragement to the housing pro-
grammes, and they have been attend-
ing to their own pressing needs.

The Central Government had called
three Housing Ministers’ conferences
to induce them to go on with the
work, but nothing has been done so
far, The Deputy Minister has said
already that the Central Government
have delegated some of the powers to
the States; in spitd of that, the States
have not done anything at all,

The one scheme In regard to hous-
ing, which has made some progyess,
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labour and such other things. Bo,
they cannot totally avoid contractors.
They may try it in Delhi.

o oqw ¥w (wrAT) - IUTIW AEET,

w, 1 TeR & orwr ofr gy Y v
€ Fafaedy & v ferarer ¥ T woT
g W wec far 4wl Ee A

iz
4
=1
=7
3
|
e
4
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gaifws gt § 1« xlt sow ¥ A
fufewdt ax (e43 ¥ oo g€ off & Wy
teve ® fr mfy aw qr€ 1 et
¥ yfas @i o Sigr g
£ W) 2a gu gnrt Wl e
% farare wwz fear i wgt a ot
OiT TNT & WOR wEW AW wwe §,
3 5 qg¥r ot dwdt ot ¥ w1 g0
g1 % ot 7% qFa§ ey F of
T 5w ww fidw o=t
& Wreor AT ¥ AT A qTAA § F I At
& frafor & fod Joqwr &Y wwd &

o § v I uw Wk
a® ggo Y ara ey v gt am
migw Ty weq ¥ w9 ¥ oy
I® & gafes adww Wi v v
sToe@ ) afe S et weh
arg W I ®Y wrifery T fagr om
A ag &7 W Tl A Sqw @
arfr 1 & A WX WA A/
wfradfy DT vk §, 9 Tt
qrar A S ev T 4 ww |
arefry T & weew /@ fant
T g @t 37 ¥ w=e 0§ yfe
wfr t 1 &few xo & ot O ww off
fe wf Qo oy A § 1 A
wgifoaa Tl Y o § for w7 afeomw
7z g ¢ i fggem & s A
TqgT e fFgT ATAT § I/ HT G ITT
afy g | o fi§ w7 dro wege
o F TN A FT IX N A,
¥RT, TR qE A WA¥ 9
e o ¥, TF wd-wE et w1 S
o ¥ AT wme &, Afew & ¥
A M A wEwar fedte wwgo fo
FwmraEmare v L W
A e N A g ofah
arward ok v &1 W § wdfracy
o i ff W s WWe
wxeay Wi gof frrardy aft areft wmdt
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[sf v ]
W orgt ¥ w7 w9UT AT v § wgt
wardrued oy #@
5 el srarg @ & spanfeens aemar
wa fir wgt i & worrg X ey k)
wq W o7y wer ofr ff gw A fon
# v Y e wr ot o fie forer et
# qur gL a1 wad fear § fom ?
@z & awd § wft ¥ §, 99 wrht
¥ g o gfgdt & 3% og © w0
uwT wifgd | W A wwr WA
¥, 9% ¥ grq frdy feer ©r a7 &7
W A aTer Nfg@ 1l AR few
qur e dRrgY g 97 Afier N Aov
ag qawy § % ot gl sqad
T W § g1 I %7 gAT wiigd
fir v Ty @eqer A & weeT o gET
e @ § 7 wga frc g R
oY iy wewrdy waw et F ar gy
tNasRiwEmmr s’ @
TF AT FCT Y §, afew gara
Tt vewTe Ay g, agr Y g
o gy wrd woft Qe g0 I
WY ¥ T I HTH T ® A wrdT I
¥ wra § 4 AT ¥ X & wgr oA
t s ¥ qmfew & wom wvar &)

16 hrs,

s fafreT oy & o am
wfYy oY fie e wf fwar omar 81 S
wgr fir &Y w1 faw 1w o W =

fir arx wgi fow o@ T v @ @
£ 1 & frier v W § oo
vy ot gErd fafael § wg W@ v
1 ¥ wny vt § ol wavor ¥ W
Yoyt TR EH W R Wi
awre ¥ grafen Dowd § ek fod
g ¥ g dfew qw g &

APRIL 1, 1980
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2 g% arr T WP fis o ew TR
ETT wfer e § K gw oY der
¥ firex s wiw ww wy, wE e
famrfelf wr ¢ o ¥ § | @ O
§ s = texs & fipmwr & oF qoit
aerr & fod o unnfr } geee wo
w forar 1 S Tad 3w g T
wt 9§ wraEr Y e | 99 W
¥ o wwr A A% g, O §u
T WYt S a9 Ty ¥ fod waar
Tt firwr @1 1w g & ¥avh A,
& ag * o a7 w7 gy AT Q@
oy § o fiw O Wy figear qx wrfew
worr wrey § e wint o wwelt
T WY, et ¥ gpr ¥ AT, g% we-
s wifat ¥ fowr et oy o
v § 1 A fafaeeT wew & e
wem fis o feew & Sfedd & gt
TOY st Y AT aw el wfigd

w1 wrfensrdy wuw FOSTC R X IS )
WAL § §® 747 T &, 59 W
Wi war o doed € 1 dfew o
are & st e ¥ T WA g
[ e qrd e & o w22 Wt
g &, e o gf ¥ v Wi wg
¥ v § Moyt e
o § o Tl et b
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forarer & oT o figseT dwme T
% Tt ft et WK goRT oY
ot Towrelt | Tyt 9T wret SO
wal ¥ Y §, 'R WY of
W get ot F ofr  Aferew awr oy
e Wl 9F ge &, W W @@
o} w3 e @} & 1 fermr® oF foreefy ot
arge o, foereft agt o wgw qge
fhgerawmema @ F
aoft Wy ¥ wg AT wer fw ot
s ot oY Svoed aw o § gt
T Has Hamd I R g
% e figer A o o g &, wwt 9%
oY ofr afr ol wifsat & & wow @
o & ) o e A wolr foe #
firar § fir o qgt X aF wwEd W@
R Wl ¥ wew § ) W d ok ow
a6t & Fe ot ey At 9T wE AW
§2 & I w1 vl Y e § | owfd
# sriar w%m fF qgt & ¥ aF TR
wgt A% v anfe fersrer, o fs e &
forgrr ¥ O T wrey AT AT g
wET & ag I9¥ 7 A | qR dav qow
war @, qar A 3w & A weqer § av
T, fis o aft a® AR oY o gt
Ao #Y ok drorr el § fafred &
ameR, @ ¥ oET A o e
T T e W X R ¥
T ATHAT W gy A § 1w fwer
o «F wror wfy ey § o« & www §
fir gart s W Qg € witfe
afcd T wwF g @
s e W wer v d | W dw A
wfir &Y v Y Y ¥ w1 aee
T QX g, afc o ¥ oY, 3 W
8 wifigd 1 v o ol ge o W o
¥ w3 9 gt o wfed mfs
W w oy gwfe wg g o

Wt w g A g
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M fior femr fie @oeTe @
TR W § @ wr fow o v
o @ § v wefvenft ¥ % W
are gt g ofve g

fas wmar | g @ F oY oy ey B
ag} T ¥ R xR W o P
w3 ot e g e ot sweh o frere
w7 amar § wy weRf Twwd & w2
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fe wwr xg o @ Y s q ¢
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fvar & wad frg anork g |

Shri K. C, Reddy: Mr. Deputy-
Speaker, though the debate on the
Demands of my Ministry has not been
a lengthy one, the hon. Members who
have partiaipated in the debate have
made quite a number of observations
und it would not be possible for me
in the short time at my disposal to
deal with all of them. At the out-
set, I would ke to acknowledge
with gratitude the observations made
by some hon. Members that this
Ministry has been quite sincere and
earnest in iumproving the adminis-
tratron of the variousg departmentg in
its charge. Whatever the defects may
be, that might have been noticed and
given expression to by some hon.
Members, I am glad to find by and
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such remarks, we shall se¢ in what
ways we can improve the administra-
tion. Having said that I would now
like to deal with saome of the major
points that had been raised in the
course of the debate.

So far as the housing policy and
programme of the Munistry are con-
«emmed, my task has been made easier
vy the speeck that my hor, colleague,
Shri Anil K, Chanda, made :n the
vourse of the debate He has refer-
red to most of the major points in
1espect of the formulation and the ad-
munisiration of the housing schemes
thel this Murisiry ha. brought into
existence. At this moment, 1 want
to clear one misconception. There
-tems to be an assumption on the
part of some . Members in
thig House that thus Ministry is
in charge of all the housing activi-
tieg in the country. It 1s not so. The
housing problem 1s a stupendous one
and the number of houses that
have to come in the country in order
to meet the requirements of the
people is very large. The han,
Members may be reminded what the
First and the Second Plans have said
n relation to housing. It was clearly
pointed out in their reports that dur-
ing the Fiurst Five Year Plan about
1'% million houses had to be built not
only under the schemes of the Min-
1stry of Works, Housing and Supply
but by also various other agencies
including the local bodies and other
Ministries of the Government of India
and the private gector. It has been
stated that during the Second FPlan-
period, nearly two million houses will
have to be built—1'# million, to give

housing activities in several other
Ministries of the Government of India
as also the State Governments and
other Institutiong like city improve-
ment trusts and a good part of this
is to be done by the€ private sector.
It anyone wanta to judge the actual
performance of the Housing Ministry
sgainst the background of the enor-
mous housing needs of the country, I



sble to do more for this rural housing

The other point that I would like
make is this. In respect of the
unsatisfactory nature of the progress
of some of the schemes some observa-
tions have been made. As has already
been pointed out by my hon. colleague,
the implementation of the schemes
will have to be mainly the responsi-
biity of the State Governments.
What we 1n the Centre can do is to
formulate the schemes, to prepare
some broad general schemes in respect
of the type of houses that have to be
built, to give technical gu:dance and

g

implement the scheme, which is to
deliver the goods, which ig to process
the building up of various tenements



I for one feel that the rate of
expenditure in these various housing
schemes has been rising from year to
Year, If we compare the figures of
1957-58 and 1958-89, we will find that
compared to the earller figures of
1957-58 from year to year there has
been an improvement. 1 feel confident
that during the next two years of the
Second Five Year Plan the rate t;
expenditure will be fairly appreciable
and it is hoped that it would be pos-
sible to fully utilise the reappraized
plan allotment of Rs. 84 crores for all
these housing schemes.

1 would like to make only one or
two powts regarding housing, and
they are important ones. One hon.
Member pointed out that we have to
tap financing institutions in order to
make better improvement with regard
to house building activity in the
country. I entirely agree. In the
Second Five Year Plan also, the Plan-
ning Commission have brought this
out very forcibly. So, institutional
finance is a ma

v to give
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headway in regard to howsing It is
because of this awareness that my
Ministry during the present year
has formulated two new schemes, s
the House is aware.

We asked the Life Insurance Cor-
poration and the Life Insurance Cor-
poration has agreed to make available
to the various State Governments Rs, 3
crores per year for the middle income
group housing schemie and Rs. 1 crore
per year for rental housing for Gov-
ernment employees in the various
States. That is to say, it comes to
Rs. 4 crorey per year, and for the time
being they have accepted the respon-
sibility for a period of three years
As has already been referred to by
my colleague, it is for the three years
1958-58, 1959-80 and 1960-61. 1 am
glad to report to the House that the
Life Insurance Corporation agreed to
this course which we had suggested
to them as late as January, 1959, that
s to say, about two months ago, We
gave only two months to spend this
amount; that is, before the end of 3lst
March, 1950, the States had to lft
these amounts. We have had hardly
two months before us. But I am glad
to report to the House that we have
been able to contact all the State
Governments in this period of time
and we have been able to tell them
how much money they could lift. We
have contacted the Life Insurance
Corporation and we have also approa-
ched Finance and satisfied some for-
malities about this expenditure. Today
we got a message from the Life
Insurance Corporation that almost the
entire amount, namely, Rs. 4 crores
for 1958-89, has already been lifted
by all the SBtateg for processing these
two schemes. It is true that they can
utilise this money during the next year
only. But the actual amount made
available to us for 1958-59 was made
available to us within two months;
that iz, only two months were given.
But we have been able to utilise this
allotment almost in full

Shri Prabhat Kar: What about the
State of West Bengal?
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the Life Insurance Corporation that
the wholr amount has been lifted
excepting for Rs. 10 lakhg which had
not been lifted by the Andhra Gov-
emnment. Even in that regard, the
Life Insurance Corporttion is now
agreeable to allot that amount as
against 1968-50 so much so that in the
net result all this Rs. 4 crores has
been utilised.

-

It.is hoped that during the next two

years this amount will be available—
not only this amount but a larger
amount—for this purpose from the
Life Insurance Corporation. In this
connection, I would like to say that it
W nth uniy She Ude Snsorante Corpo-
ration that can provide funds for
housing activities. - . B

Shri Tangamani (Madura:): Emplo-
yees Provident Fund.

Shri K. C. Reddy: I am convinced
that we can make a big dent in the
programme only if the States and the
Central Government and the local
bodies and the building agencles in
the country are enabled to rase
debentures and loans on a large scale
for this purpose of building activity
I do not see why there should be any
difficulty about this matter which
should receive our very earnest atten-
tion. Only the debentures and loans
for the various agencies that have to
be raise¢ will have to be guaranteed
suitably either by the Central Gov-
ernment or by the State Governments
Either by a percentage or whatever it
might be, the State and Central Gov-
ernment should guarantee the deben-
tures. If on such guarantee, these
agencies go to the market and raise
large amount of loans, then a large
sum of money can be ploughed into
the house-building activity. That is
a very important matter that we have
get to pursue in the years ahead of us

Another bottleneck that is prevent-
ing house-building activity on a much

for Granls Died
larger scale has been paucity snd
absence of suliable land. I know
geveral cases where money iz avail-
able and people are willing to give
poney, but they are not able to get a

Five Year Plan. Rs. 4 crores would
gttually be spent for this purpose of
agcquisition of land, making suitable
glots available on a no-profit-no-loss
pasis for building purposes

Shri Tangamani: How much money
5 available from the Employees’
provident Fund?

Shri K. C. Reddy: So far as co-
gperptive societies are concerned, he
;8 aware that we have increased the
joan part from 50 to 65 per cent and
thg subsidy 15 25 per cent. That
makes up 90 per cent. It is the balance
of 10 per cent that the employers
pave found 1t difficult to find We
pave taken a decision that this 10 per
cent will be drawn from the emplo-
yees' provident fund. Orders are
gbout to issue in this matter and I
nope that the employees’ co-operative
gocieties will show better results
jn  the matter of house-building.

So far as house-building is concern-
¢d, we are giving very serious and
¢arnest attention to specifications, use
o materials, designs and matters of
¢hat kind. The use of indigenous and
fess costly materials would bring®
down the cost of residential houses
#nd Goverpment offices. The National
Puilding Organisation, which is doing
exceedingly good work, is giving
constant attemtion to these various

ems. Various seminars are held
gnd various brochures have been pub-
jished by the National Building Or-

various matters and as a result of the
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activities of this organisation, it 1s
hoped that the technical knowledge
that 15 necessary mn the matter of
house-bualding will be available in
abundance to the builders

1 would like to refer to the cnt-
cisms made in respect of the CPWD
Criticisms thus year has been more
or less on the same pattern as n a
number of previous years But thus
year 1 must confess I was somewhat
distressed by some \very sweepmng
statements some hon Members were
pleased to make The Member who
led the debate—I am afrerd he 1s not
here at the moment—Mr Mohan
Swarup, made a breath-taking state
ment that there 1s corruption from top
to bottom, from the overseer to the
Chief Engmneer I do nct know if such
«weeping and highly exaggerated
statements will do anyone any good
or whether 1t will serve the purpose
the Member himself has in view, vz
preventing corruption and make the
departments more clean than it 13 to-
day Hc gave no nstances To make
sweeping statements like that, apart
from fact 1s hardly fair o the hund-
reds and thousands of officers who
arc serving in the department

Shri A. M. Tarlq. There is no cor-
1uption!

Shri K. C, Reddy: That 1s no one's
case, not even the Government’s
case

Mr. Deputy-Bpeaker: He has given
the other extreme

Shei K. C, Reddy: If the hon Mem-
ber says that therp 1s no corruption
at all*] am prepared even to disagre
with him It 1s an acknowledged fact,
both on behalf of the Government
and also on behalf of the Parliament,
that there is cornuption m several de-
partments of the Government of
Indis No one hides it. » is 2 known
fact If m the CPWD more corruption
1< notlced

Bhri Buresdransth Dwivedy (Ken-
drapara) It is a department to plun-
der without danger
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Shri K. C. Reddy: I do not know
if the vanous officers in the Govern
ment of India who have come to dan-
ger, who have been punished, who
have been dismussed, suspended,
warned or censured will agree with
the hon. Member that there 18 no
danger in the department when they
begin to plunder and take bribes 1
am not prepared to admut 1t

As 1 was saymng, 1t 1s no one's case
that there 15 no corruption It so hap-
pe 1 that in the CPWD there are more
opportunities for corruption, more
temptations for corruption than per-
haps omce other non-spending de-
partments In the spending depart-
ments there 18 scope for corruption
Ultimately 1t 13 a question of national
character Let us not be blind to
that supreme factor Whatever agen-
cles that you might evolve, whatever
checks and counter-checks that you
mught devise, however vigilant you
might be, in whichever sphere of na-
tional activity you may be engaged
m, either official or non-official, unless
the national character rises, and rises
effectively, we cannot plug all these
loopholes and prevent corruption al-
together from the body politic

Dr. M, B. Aney: What s the
remedy [or it?

Shri K. C. Reddy: Leaders like
you and others have to continuously
educate the public It requires con-
siderable national effort from the
primary stage, at all levels So, I
just saxd 1n passing that this 1s a
factor which should 0t escape our
notice

Shri M. 8. Aney. Provision of a
place of worship 1n every house as
suggested by me, is a remedy »

Shri K. C, Reddy: Coming™e our
present day realities, so far as the
CPWD 1s concerned, ss the House is
aware, we have taken various steps
from time to time during the last few
years to locate corruption, to eguire
mnto the cases of corruption and to
punish those ‘who have been found
guilty We have got an elaborats
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procedure in order to do this very Actually, I would like to mentfon
essentia] task. In the Ministty of that one of the most important steps
Home Affairs there is an Administra- that we have taken during the last
tive Vigilance Division which handles two or three years has been the estab.
this problem of corruption in the lishment of what we call the Chief

us Technical Examiner's Cell. This Chiet

aware, recently legislation was resort-
ed to in respect of matters dealing
with corruption and certain additional
powers were taken by the Govern-
ment in order to deal more effective-
ly with this vice in the governmental
pouitics.

have got a separate vigilance unit in
our own Ministty, Because we have
;ottodowlthlnumberdmdlnl
departments. we have considered it
desirable to have a separate unit in
our Ministry, and this unit iz conti-

this very primary and important task
of recelving complaints, examining
complaints, processing them and 5o on
and so forth. It might be a matter
of some interest for the hon, Mem-
bers to know that during 1958-50 as
many as 900 cases of complaints have
been recelved by this unit in our
Ministry and 730 of them have been

a'
?
j
i

is
possible to plunder and not be caught.
is not quite accurate. It miay be

Technical Examiner’s Cell is
dent of the Central Public Works De-
partment. It functions, as my hon.
colleague said under the Ministry
directly and during the time that this
Cell has been in existence it has done
exceedingly good work,

Shri Raghublr Sahal (Budaun):
Were any prosecutions also sanction-
ed during that period?

|

Skrl K. C. Reddy: Yes, I would not
go into the figures of the previous
vears but during the year 1858-89,
the Chief Technical Examiner’s Cell
examined 265 bills. scrutinised 237
contracts, checked 158 muster rolls,
site checked 442 works and assisted
the AGCR in the examination of
5753 bills. In addition to technical
audit of CPFWD works the CTE's Cell
has undertaken during the one and a
half yvears of its existence investiga-
tion of 27 cases on behalf of the Spe-
cial Police Egtablishment relating to
works of some other departments. I
can say that as a result of the CTE's
investigations, disciplinary proceed
ings have been initiated against de-
faulting officers in serious irregulari-
ties, Suitable action has also been
taken in appropriate cases against the
contractors for sub-standard work.

What I would like to point out is
that as a result of the activity bf the
CTE's Cell it is becoming increansing-
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During the last one or two years
as a result of the activities of this

nisation finds faults with the officers
of the Public Works Department, the
Public Works Department from the
Chief Engineer downwards, everyone
has completely co-operated and so
also the public. As a result of this wr
have been able to put down a large

for Grants 9150

the earth having been soaked com-
pletely. That has been found to be
the chief reason for the flooding of
some of these buildings and also
under the Minto Bridge. It was not
because of any faulty designing or
anything of that kind The Udyog
Bhavan was not flooded, but the
Knshi Bhavan was flooded. In the
case 0of the Krishi Bhavan, we thought
that it would be desirable to provide
a basement also and to make use of
that space for some good purpose; if
it was only the water round about
the Krizshi Bhavan that had to be
drained away, then arrangements
made for the Krish1i Bhavan were
quite satisfactory; but all the water
from the round about roads and from
the vaund shaat aren, heacause of the
excessive rains end 'because of the
fact that the drainage system of
Delhj was not designed to take that
amount of rainfall, flowed into the
basement of the building, and that
explains the flooding of the basement.
The flooding under the Minto Bridge
was @lso due to the same reason.

Reference was made to the bridge
on the Jangpura Road. There, the ac-
tual damage was only very slight. It
is estimated that about Rs. 5000 worth
of work had to be done in order to
set right the whole matter. The de-
fect that was noticed there was in
respect of road rolling. In respect of
the officers who were responsible for
the defective work, action has been
taken by Government already,

Shrl 8. M. Banerjee (Kanpur):
What action has been taken?

shrl T. B. Viital Rao: What is the
nature of the action?

Shrl K. C. Reddy: In this connec-
tion, I would like to mention that the
system or the agency through which
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CPWD works are being carried out as
tunder the examination of Govern-
ment. Several hon. Members have
said that the contractor system is full
of evils and should be done away
with and replaced by some other sys-
tem. It has also been suggested that
contracts may be given more and mare
to labour co-operative societies. I have
explained on previous occasions why
it is not possible or even desirable to
do away with the contractor system
altogether, because of obvious diffi-
culties, practical difficulties and some
other difficulties. 1 would not like to
g0 ihto all those aspects of the case
now over again on this occasiop. But
I want only to say this much that
Grrreramend,  have gien ooyl
thought to this problem and have re-
cently decided to award contracts to
labour co-operative societies without
calling for tenders for estimates cost-
mg up to Rs. 10,000, to being with,
and if our experience in that regard
is happy, and we are encouraged to
raise the limit, we shall do so.

Secondly, we have -also decided to
bring into existence & construction
builtding corporation sponsored by
Government and largely financed by
Government. It is not as if this con-
struction building corporation which
we have in view will take up the con-
struction of all buildings in the whole
of the country or in Delhi even, and
it will take up all the maintenance
and repair works. The objective is
not thatt We want to bring into
existence the construction building
corporation to take up certain works,
to begin with. They will also be a
sort of a parallel organisation, sup-
plementing the work that will be done
by the constractors. We have not
yet worked out the details of this pro-
posal, but I hope that after the details
are worked out, and this construc-
tion building corporation comes into
existénce, it will make a valuable
contribution in the sphere of build-
ing activity. .

APRLL i, 19%

The next point that 1 would like to
take up is accommodation. Several
Members have referred to the paucity

accommodation, particularly in
pelhi, for Government officers and
gthers Reference has also been made
{0 the putting up of multi-storeyed
puildings in Delhi. Taking the latter
point first 1 would like to say briefly
ghat the accommeodation position so far
g5 Government offices are concerned
j8 very acute in Delhi. There is a
geeling in the minds of some hon.
pembers that money is being wasted
on the construction of multi-storeyed
puildings and other big size buildings
jn Delhi but the actual position is that
yhe demand is for about 43 lakh
gquare feet of accommodation in
yelhi while we have got only about
30.7 or 11 lakh sq. ft. permanent
gccommodation in Delhi in these
yermanent buildings. About 22 Ilakh
3. It. accommodation is provided by
these wartime hutments which have
gutlived their existence, and during
the next four or five years all of them

gther accommodation will have to be
made available for the offices which
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deficit 8o, I would hke to ask the
hon. House' unless we are going to
build, and build speedily, and

some permanent accom-
modation for all the offices which
in hutments which
have to be demolished in course of

time' because they have outlived their
life already, how are we going to
accommodate all these Government
offices which are in Dellu” It 1

mescapable, T would submit, that dur-

Inflet,myuperle::eehu been
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modation? The problem cannot be put
thltm. I submit

A reference was made to the putiing
up of a multi-storeyed building on the
site of No 1, Queen Vietoria Road,
the present building bemng demolishpd
I would not like to deal with that
matter i detail, but T would bke to
say that most of the development of
Delhi, where to put up what buildings,
whére this accommodation should be
provided, where residential accom-
modation should be provided, all this
18 being considered by an expert body,
the town-plannming orgamusation That
organisation has gone into this ques-
tion of what may be called the secre-
tariat complex They have given their
deep thought to this problem, and they
have recommended that multi-
storeyed buildings should be provided
in such and such areas, 'and they
have approved a proposal of pitting
up a mulh-storeyed bulding on the
site where now No 1, Queen Victora
Road stands There is plenty of land
there, and they have consmdered the
matter and given their verdict that 1t
15 the best site where one can put up
# multi-storeyed building which will
yield us about three lakh sq ft of
accommodation It 1s under those cir
cumstances that that proposal has
been finanlised, and the building wok
will have to start as early as possible

There were also proposals to put up
certain other multi-storeyed bulldings,
but I do not want to anticipate the
decisions of the Government, and I
would like merely to say that they
are only proposals

So far ag remdential accommodation
12 concerned, I would like to say that
at the beginning of the Firat Plan
there were only about 11 to 12 thou-
sand umits of Government accommo-
dation for Government servants
Today the residential accommodation
available 1= 27,000—28,000 units
About 6,000 or 7,000 units are under
construction 6,000 or 7,000 addition-
al units have been sanctioned 8o
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much so that by the time this pro-
gramme is we will have,
ronghly speaking, 40,000 units of

dation, then only will we be in a
position to provide accemodation for
all the government servants in Delhi.
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A lhittle while
ll' S. Aney,

ments? Now the proposition is put
forward—why don't you build huts
like the one in which Gandhiji was
living? I do not want to say anvthing
more about it.

I was referring to the overall posi-
tion of residential accommeodation
We have to continue the building pro-
gramme there also. But I would like.
in this connection, to point out that
nowhere in the world, excepting in
one or two places, has the Govern-
ment taken upon itself the responsi-
bility of providing accommodation for
all its employees. It is something
tmique in Delhi. May be that it hds
been accepted in ' Washington and
perhaps in Canberra. But in no other
place, not even in cities like London
or New Yotk or even In our own
capital cities in the various States, has

APRIL 1, 1099
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concerned, 1 would venture fo sy
thet the performance till now is not
by any meang unsatistactory,

An Hon. Member; What sbout im-
plementation? ’

Shri K. C. Reddy: In fact, the
building activities that have gone on
in Delhi during the last few years
have been something phenomenal
So far as slum clearance schemes are
concerned, so far as the private sector
is concerned and so far as other
government d ts are con-
cerned, I would like to tell the House
that during the last few years, about
60,000—85,000 new houses have come
up heenda e wtinitian, oL Ybasn
various governmental departments,
and ahout 20,000 more are in the
offing, making a total of nearly 80,000
houses for various purposes, includ-
ing the houses that have, been put
up by the Ministry of Rehabilitation,

Certain other complaints were
made, about enquiry offices not func-
tioning efficiently and so on and so
forth. We are doing everything
possible in order to improve the tone
of the working of these enquiry
offices. We make surprise inspections
and we ask the people who are
working there to be very polite and
very courteous and to lose no time
in "attending to the wvarious re-
quests made from time to time,
It there are any lapses either in the
enquiry offices located in the areas
where MPs live or elsewhere, we shall
certainly go into that matter thorbugh-
Jy and see that efficient and satisfac-
tory service is given at these enquiry
offices,

Shri K. N. Pandey (Hata): In these
days, workers' housing co-cperatives
are very necessary. They are not
coming up in large numbers simply
because of the fact that registrstion
is delayed. Will the Minister kindly
issue a circular to all Registrars of
Co-operative Societies in all States
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ture is required, certainly they can
have that on paying the extra rent

charged (Interuption).

wag that we should sell these in the
market. I reslly do not know how
we can go to the market and sell

for Grants o148

the various depots at which auctions
take place apd to the distances where
these articles are, perhaps, sold in the
bazar

Regarding the supply of khadi, I
would like to say that it is not so
much the disinclination on the part of
Government to buy more and more
khadi and encourage it but it is the
absence of khadi of the requisite
specifications which we have pres-
cribed. It iz the lack of supply
of khadi of the requisite speci-
fications that has been the limiting
factor. In fact, the purchase of khadi
has been going up gradually; and, if
the Khadi and Village Industries
Association can produce khadi aecor-
ding to our specifications—which they
have undertaken to do—there can he
absolutely no difficulty in increasing
the purchases of khadi in future
Years.

Something has been said about the
Ashoks Hotel I would like to say
briefly that this Hotel is going fairly
well. It is progressing satisfactorily.
In the first vear of its operation, the
overall loss was ahout Rs. 37 lakhs,
no doubt. But that was after provi-
ding for depreciation, for development
rebate and after paying 5 per cent
interest on the Government loan that
has been advanced. But, if we went
only by the ordinary receipts and the
ordinary expenditure, the loss was
only about Rs. 7 lakhs in the. first
year,

In the second year, matters
improved and the overall loss was
only about Rs. 15 lakhs; and if we



9159 Demands

[Shri Anil K. Chanda]

I would again remind the Housx
that a hotel of this kind and size—I
am given to understand, and I am
prepared to correct myself if any hon.
Member gives me information to the
contrary, that nowhere in the world
has such a hotel of thic kind and
size—begun to pay within a period of
4 or 5 years of starting. It has beer:
the experience of the big hotels in
our country also (Interruption). It
is a matter, by and large, for congra-
tulation that in the third year of the
working of the hotel ¢f this kind we
will be in a position to break even
and be looking forward to profits.

17 hrs.

Several points have been made
about leakages and aktout mismanage-
ment and lack of facilities for workers
etc. No specific instance has bezan
given and so it is very difficult to
rebut the argument of that kind.
What all I can say is that the manage-
ment of the hotel is doing everything
possible to tighten up matters and
improve the administration and pre -
vent leakages and also to have an all
round improvement in the administra-
tion of the hotel. If there are any
specific instances which come to the
notice of the hon. Members and i
they are kind enough to bring them
to our notice, we shali certainly look
into them and see what remedial
action could be taken.

There has been reference to the
staff and there is a feeling that ihe
staff is on the high side and it was
said that there was some scope for
retrenchment. This matter is already
engaging the attention of the manage.
ment and I hope it will be possible
for them to reduce the staff to the
requisite size as early as possible. A
point was also made about introducing
more and more Indian type of enter-
tainments, dances, masic and so on
and not to go on regaling the people
staying there with foresign dances and
so on. It is a very welcome sugges-
tion and a beginning has been made
and I hope it will be possible tc
resort to it in greater degrees in the
future.

APRIL 1, 1959
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One or two hon. Members have said
that the work turned out by the
printing press is very unsatisfactory.
A particular reference has been made
to the printing of the administration
reports and certain other literature
distributed to hon. Members. I may
say that by and large the printing
work that is done is very satisfactory
The mistakes that have been poinied
out have crept in because of reasons
which I will presently state. 1
errata slips and things of that king
are occasioned partly by the defect:
in the copies that are supplied to th
press. If the other  Ministries
departments for whom we do :
printing do not send the proper copie:
what can the printing press do?
sometimes happens like that......
(Interruptions). That is why I an
bringing it to the notice of the H
Secondly, when the printing is halt
way through, certain requests come
forward for changing this and that
That also results in some confusion
and in defective printing. Thirdly,
such a volume of printing has got to
be done in a hurry; in 24 hours or in
12 hours’ notice and ot such sh
notice it is not surprisiag that some
mistakes do occur. If these points
are kept in view, taking into account
the amount of other literature printed
in this press, then certainly we should
be in a position to drrive at a balanced
judgment and have an obje :
opinion about the standard of pr!n -
ing.

Reference was made to the press
proposed to be set up in the south. It
is our desire to set that up as early
as possible. But the absence of
foreign exchange has been
responsible for the absence of

get any sizeable printing equipment
in our own country. There may be

but by and large we have got
depend upon imports and A
foreign exchange is made avai]able,

we cannot go ahead with the setting
up of this press in the south. We are
hoping that some amount of foreign
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our notice from time to time—all C
want t0 say is that they are being exceeding the amounts shown in
consideration, and whatever it is pos- paper, be granted to the President
sible for us to do immediately we are to complete the sums necessary

Last year we issued about to defray the charges that will
40 or 41 orders regarding various come in course of payment during

matters pertaining to facilities that the yea
have to be given to the workcharged March,
establishment. This year also we have heads

passed certain orders with regard to second coulmn thereot!
tertain matters. We have necessarily Demands Nos. 95 to 89 and 136 to
to await the report of the second Pay 138 relating to the Ministry of

Commission, and after receipt of the Works, Housing end Supply”.
report of the second Pay Com-

to dea! with some of the other mat-

ters. There may be many other The or or

points which might have been ‘refer- Loy orors JOT dn'w"‘“""m for Grents
red to by the hon. Members in the plisige Juced be d.]s"b""
course of their speeches. I

i

Demanp No. 85—Mopastay or Woexa,
them, though I have noted down some Hovmne amo Surrcy

“That a sum not exceeding

inform the hon. Members regarding Rs. 67,807,000 be granted to the
the various points that have been President to complete the sum
raised by them and which have not necessary to defray the charges
been dealt with by ys in the course which will come in course of pay-
of our replies. We would let them ment during the year ending the
know as to what the position is with 31st day of March, 1060, in res-
regard to those matters raised by pect of ‘Ministry of Works, Hous-
them. ing and Supply'".

1 am grateful to the observations Demawo No 96—SurrLies
made by the hon. Members whether

by way of appreciation or by way of “That 2 sum pot &
criticism. We will take note of what- Rs. 2,50,19,000 be mu‘:&"h
ever they have said and shall profit President  to ml::eﬂaem
by them and no endeavour will be n hdmm
wanting on vur part to improve the wehkhcmwﬂ,lmein e:"‘ml‘_.

%
§
%

ment during the year ending the

WS Ty Minwsy: 31st day of March, 1960, in res-
Mr. Deputy-Speaker: Is any cut pect of ‘Supplies’ ™.

motion being pressed?—I take it that

all the cut motions are being with.  DrMAN® No. 97—Ommm Civn. Woess

drawn with the leave of the House.

“That a sum not exeeeding
Al the cut motions were, by leave Rs. 24,74,12000 be granted to the
withdrawn. President to compleie the sum



BRa. 7,12,63,000 be granted to the
Premdent 1o complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3lst day of March, 1960, in res-
pect of ‘Stationery and Print-
ing'™.

Demano No. 99—MiscELLANZOUS
DeParTMENTS AND Exrrwopr-
TURE UNDER THE MINISTRY OF
Worxs, Housmng AND Suvrrry

President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1960, in res-
pect of ‘Miscellaneous Depart-
ments and Expenditure under the
Ministry of Works, Housing and
Supply’ .

Dxmanp No. 136—Drrimx CarrraL
QUTLAY

“That a sum not exceeding
Rs. 6,71,17,000 be granted to the
President to complete the sum
Becessary to defray the charges
which will come in course of pay-
ment during the year ending the
3st day of March, 1060, in res-
pect of Delhi Capital Qutlay’™.

"DEMAND No. 137—CAPTTAL OUTLAY
ox Buzrnmwgs

“That a sum not exceeding
Ra. 7,53,92,000 be granted to the

CHAITRA 11, 1881 (SAKA)
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President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1060, in res-
pect of ‘Capital Outlay om
Buildings’ ",

Dzmany No. 138—Ormmn CaPmraL
QuTLAY or THE MINISTRY OF
Works, Housmng AND SurrLy

“That a sum not exceeding
Rs. 6,55,30,000 be gran to the
President to comp the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
8ist day of March, 1960, in res-
pect of ‘Other Capital Outlay of
the Ministry of Works, Housing
and Supply’”.

MINISTRY OF SCIENTIFIC REszancs
AND CULTURAL AFPAIRS

Mr. Deputy-Speaker: The IHouse
will now take wup discussion on
Demands Nos. 74 to 80 and 129 relat-
ing to the Ministry of Scientific Re-
search and Cultural Affairs for which
three hours have been allotted,

Hon. Members desirous of moving
cut motions may hand over at the
Table within 18 minutes the numbers
of the selected cut motions I shall
treat them as moved, if the Members
in whose names those cut motions
stand are present in the House and
the motions are otherwise in order.
Shri Panigrahi. As the overall time
is only three hours, I request the hon.
Members not to take more than 15
minutes.

Dxmann No, T4—MINISTRY oOF
ScrxwTorrc RESEARCH AND
CuLTuRAL Arrams

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Re. 26,88000 be granted to the
President to complete the sum
necessary to defray the charges



31st day of March, 1960, in res-
pect of ‘Archaeclogy’”.

DEsmawp No 76—Survey or Inpia

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding
Rs, 147,71,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come m eourse of pay-
ment during the year ending the
3lst day of March, 1980, in res-
pect of ‘Survey of India’".

Dzmanp No. 77—BoTaNicaL Sumrvey

Mr. Deputy-Speaker: Motion moved.

“That a sum not exceeding
Rs, 14,07,000 be granted to the
President to complete the sum

APRIL 1, 1950
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Dexaxp No. Th—Scewrox Ra-
saAdrE 4wp Covromal AFrAns

“That a sum not excesding
Rs. 11,08,06000 be granted to the

which will come in course of pay-
ment during the year ending the
sist day of March, 1960, in res-
pect of ‘Scientific Redearch anill
Cultural Affxirs’'”. !

DemAxn No. 80—MIsCEILANEOUS
PurarrMENTs AND Exrrworrone
UNDER THE MINmsrwy or ScreN-
Tiric Refpasca anp CULTURAL

Arrams
Mr Deputy-Speaker: Motion moved:
“That a sum not exceeding

Rs 33,779,000 be granted to the
President to complete the sum
necessary to defray the charges
which wall come m course of pay-
ment during the year ending the
sist day of March, 1960, in res-
pect of  ‘Miscellaneous Depart-
ments and Expenditure under the
Minstry of Scientific Research
and Cultural Affairs’™

Drmanp No. 128—Carrrar OUTLAY

which will come in course of pay-

ment during the year ending
ist day of March, 1080, in

¢



Bhrl V. P. Nayar (Qulon) It 1s
sut of al] proportion to the Demand.

Shri Humayun Kabir: I will not
reply in that case,

,Shrl Tangamani: We would like to
hear the Minister

Speaker, Sir, in asiung for the Parha-
ment’s approval for the demands pre-
sented op behalf of the Minstry of
Scientific Research and Cultural
Affairs, I would like to report to the
House some of the major achieve-
ments of the Mimstry since 1ts forma-
tion as well as briefly refer to some

effective 1n financial matters only

scientific knowledge and growth of
scientific temper among the people of
the country

of

during the year which ended yester-
day

For the Muinstry as a whole, per=

scientists and educationists to frame
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[Shri Humayun Kabir)
glad to hear that the pavilion obtain-
wd the gold medal for presentation of
themes in science and technology.

Members will also be pleased to
hear that this Ministry participated in
the Indign Chou Oyu exhibition when
two of our scientists, a botanist and

approved for another ten and thus,
38 Vijnan Mandirs wil) be in position
very soon,

ny
g
i
FE

]
FIH

Before I pass on to the
CSIR., I would like
appointment of Prof.
Dr. K 8. Krishnan as N
fessors during the current year.
mark of recognition to two of
outstanding scientists and
them from administrative work
financial worries to enable them
devote themselves wholly to research
will, I am sure, serve as an encourage-
ment and incentive to many of our
younger scientists in various flelds.

E,f

otk

the establishment of the Central
Mechanical Engineering Research Ins-
titute, Durgapur and the Central
Public Health Engineering Research
Institute, Magpur. The Regional Re-
search Laboratory at Jammu has
also been taken over by the Council.
In addition, we approved during the
year the establishment of the Central
India Medicinal Plants Organisation
and the Birla Industrial and Techno-
logical Museum, Calcutta.

The existing National Laboratories
have continued to do valuable work
and there have been some develop-
ments for which we can reasonably
take pride. Notable among them are
the production of optical glass and

shaft pilot plant for the production ‘of
pig iron using non-coking coals.

A number of chemical,
ceramic, leather and other
have been established or developed as
of

E

a result of the work the Labora-
tories. Many processes are givea
free to industry and where a royalty
is charged for the use of a licence, it
15 & nominal dee. Generally, it is

i

only about 1§, 2 or 2} per cent
then, the Council has earned a
Rs. 1} lakhs as royalty fees from
licences. The annual income of such
industries would be a crore or more.

4

The savings in foreign exchange as
a result of the work of the National
Laboratories cannot be given in exact

Bgures, but hon. Mem
some idea if I refer
of the work of

8
gd
H

g
g
£
:

Research Institute, It has planned a
number of coal washeries in the pyblic
about Rs. 14

sector at a total cost of
crores or more. If we had
advice of foreign cons

Eg
)
teg

setting up these washenes, the cons
tation fees alone would have been of
the order of Rs. 40 lakhs to Rs, 50
lakhs and most, if not all of it, would
mean foreign exchange.

Even more important for our

industrial development is the succems
achieved in the blending of non-coking
coals for metallurgical purposes.
Hon. Members know that our reserves
of iron ore are almost unlimited and

metallurgical coal has ti1 now been a
major bottleneck and a cause of
anxiety for the future. We can now
confidently hope that the the
Institute at Jealgora and the Institute
at

The Councll has also created a
Scientists’ Pool for temporary phce-
ment ‘of hi quilified Indian
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the Council's payroll and their in a number of
:?ﬁmammmm different cities and pwedequllz
» ﬁeﬂinmryiwth;'rhumwll

stinted praise from eminent foreign
scholars. I am sure hon. Members will
be glad to hear that some of the
recognized authorities in this field
have described our Department of
Archaeology as among the three of
four best Archaeological organisations
of the world.

In the field of External Cultural
ryelations, the outstanding’ event is the

[Mr. Sreaxzr in the Chair]

Hon., Members will also be pleased
to hear that during the current year
we have given much greater publicity

tive employers, but we have recently
removed this condition about sponsor-
ship. It will thus be possible for
brilliant young people to take advant-
age of training abroad on the basis
of their merit and qualifications, The
pace of pelection has also been
accelerated and the result is that more
scholarships are now being utilized,

Hon. Members will also be glad to
hear that the programme for the
development of modern Indian
languages has now been taken in
hand in right earnest. For the first
time during the Second Plan period,
the bulk of the money earmarked for
the purpose hag been spent (Rs. 2.4
lakhs out of Rs. 2.8 lakhs). The first
issue of Sanskriti, Hindi edition of
the Cultural Forum, is expected to
appear during the current month.

1 now come to the Department of
Technical Education where perhape
we have made the greatest progress
in recent years. The outstanding
event during the year was the estab-
lishment in July of the Indian
Institute of Technology, Bombsy, in
temporary accommodation which was
available through thg courtesy of the
SBilk and Art Silk Mills Research
Association. The foundation stone of
the main buflding of the Institute was
iaid by, the Prime Minister in Mareh



and Metallurgy have attracted keen
interest from the industry and it is
proposed to develop them on a large
scale.

I 1967 wrere 16,150, In 1988,
the admissions to the degree
colleges were » 11,106 and to  the
diploma institutions 19,860. Int other

150 for Grants 9176
State Government concerned can find
50 par cent of the recurring cost and
80 per egnt of the non-recirring cost.
3}  engineering colleges and U
polytechnics were started during the
year as a result of this policy. In
addition, two more engineering
colleges and 14 polytechnics have bean
established during year by the

Hon. Members will again be
glad to hear that in order to
encourage the development of post-
graduate and specialised courses, we
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of 1959-60. The Central Glass and

Ceramios Research Institute will

undertake the production of 5 tons of

aoptical .glass per year. A supersonic
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Wind Tunnel! for Aeronautical Re-
search will Be set up at Bangalore.

IFEEVE

mm_..,.mﬁ
HAE

i m“hmm

8 mn
-

b
- - mmu

HER

ki

Aumnmnmmdmmwumﬂn
be the establishment of regional sta-
tiona of the Céntral Food Technolo-

with four sub-re-
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In the Department of Culture,
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0179 Demands

[Shri Hamayun Kabir)

and functiois to the three Natiomal
Academies. They have till now suffer-
od from lack of & permanent head-
quarters, but I am happy to report
that we have now decided to

all the academies :n Rabindra Bha
named after the poet; and its foun-
dation-stone will be laid by the Pre-
sident of India on 14th April, 1850,

Among other activities of the De-
pariment, 1 propose to give the great-
est attention and impetus to the deve-
lopment of modern Indian languages.
I am sure that the whole House will
agree that our aim must be to make
accessible to the ordinary man and
woman throughout India the trea-
sures of our cultural heritage as well
as the findings of modern science and
technology in his or her own lan-
guage. There can be no real basis
for the democratic civilisation which
we are seeking to build up in this
country till all our major languages
are developed to an extent where they
can compare with the languages of
the Western world. I know that they
have the potentiality and our writers
have the capacity, but it is a pro-
gramme that must necessarily extend
over many years, and should, in my
view, in the first stages, concentrate
«on translations of books of science
and culture from foreign languages
as well as from one another inter se.
I am also happy to report that we
have recently imtiated action for in-
ternal cultural exchanges within the
wcouniry, so that people of one State
may know something about the lite-
rature, song, music and dance and
other artistic activities of people of
other States.

Hon. Members will be glad to hear
that the work of excavation at Nager-
junakonda will be completed during

APRIL 1, 1959

Hon. Members will be glad to hear
that arrangements have been made for
the tralning of teachers for technical
Institutions within the country. We
have sent during 1958-59 a number of
Young engmneering and technological
Eraduates to the USA, USSR, and
West Germany for advanced work.
During 1959-80, the Indian Institute of
Technology, Kharagpur, the Bengal
Engineering College, Sibpur, the
College of Engineering, Poona, the
College of Engineering, Guindy, and
the Roorkee University, Roorkee, wilt
offer necessary facilities in this res-
Pect. We are also creating 75 teaching
fellowshups to attract brilliant y
Mmen to the teaching profession.

Before 1 conclude, I would like fo
Place before Parllament some of the

£

OVercome it partially by encouraging
mxl&mdhbu:mﬂto many-
facture as puch of their equipment as
Pousible, and also by appointing o
commitiee with the Director-General,
CSIR, a chairman, to propose measures
for accelerating the development of
the gcientific instruments industry
Nevertheless, we have to admit that
the industry is not yet suffclently
developed to supply all the equipmen)



titutions, but the new salary scales
which we have just approved and the
jnstitution of teaching fellowships
should go a long way in overcoming
the dificulty.

There is one other general difficulty
which concerns not only my Ministry
but perhaps all spheres of govern-

* mental activity; and where Parliament

efficient than any other form of gov-
ermnment. What, however, is essential
is that the individual must have free-
dom and initiative and also apprecia-
tion for good work. Trust is essential
to create an atmosphere of progress
and optimism, but unfortunately this

CHAITRA 11, 1081 (SAKA)

cracy must be vigilant, and laws and
regulations enforced as strictly as
possible. At the same time, Parliament
must encourage initiative and
imagination among
all ranks, I am convinced that the
majority of our officers are devoted
and efficient and with Parliament's
backing, they can help to achieve the
goal of a clussless, democratic, co-
operative commonwealth enurrclated
in our Constitution.

Shrl V. P. Nayar: May I raise a
point of order? Only three hours
have been allotted, and we have been
supplied with a hundred page printed
report. Now, it is supplenrented by a
20 page typed speech, and we cannot
off-hand give a criticism on the new
points which he has made. And I
found, as you also would have found,
that while the Minister was speaking,
he did not confine himself to the
activities of the Ministry, but gave us
also a sermon on democracy, He has
already taken 30 minutes, and he
wants another 30 minutes at the end,

Shri Humayun Kabir: I have taken
only 20 minutes. .

Mr. Speaker: Now, the cﬂ&wlty is
this. Already we have exceeded the
scheduled time by five hours.

Shri Satya Narayan Sinha: Five
hours and 30 minutes.

Shri V. P. Nayar: It is mostly due
to them.

Mr. Speaker: Nothing is done with-
out consulting the Business Advisory
Committee. Year after year we have
been increasing the number of hours
for the general debate and these
debates on Demands.

Now, under our existing law, after
the introduction of a taxation measure,
for two months we can collect the
taxes, and at the end of the two
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achedu's writh respect to all the
‘Teminds, we may be in time. Other-

Shri N. B. Maitl: There will be no
Qguestions on Baturday? .

Mir. Speaker: There will not be any
questions on Saturday.

Shri Satya Narayan Sinha: Even if
'lbm’hnoQu-ﬂannonr,it means
8 hours. We will sit from 11 to 6.
That will be 7 hours.

Shri T. B. Viital Bao: We will sit
Tor 6 hours.

. Bhri Surendranath Dwivedy (Ken-
drepare): We will sit trem 121 0 5.

Shri Satys Narayan Sinha: That
means 0 hours. We have already
exceeded the time by 8} hours

Shri Surendranath Dwivedy: From
11 to 5, we will get 6 hours.

Mr. Bpeaker: Very good We can
aldo’' take up some more Demands if
we =it longer.

Shri Satya Narayan Sinha: We must
know that on the 18th at 6 2.3t the
guillotine will be applied, irrespective
of whether all the Demands are dis-
cussed or not

Mr. Spoaker: Very well. Therefore,
of hon. Members are willing to #ft on
Saturday from 11 to 8, we may get
through somé more Démands

Shri Suremdranath Dwivedy: We
will git from '11 905+ We'go on for
¢ Nours.

Shri V. P. Nayar: Why not the hon
Minister of Parliamentary Affuwirs at
1east tell his colleagues thaf here-
after there should not be an opening
speech, a closing speech and an inter-
wention?

m&t!lmalalllzlquhe

agree.

“'Mr. Speaker:1f it & it
will appear-ae if m%_tmhn
A0 ORI, o
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people along with the industrial, eco-
nomic and scientific advancement of
the country; fourthly, providing rea-
sonable incentives to the personnel
engaged in sclentific pursuits in our
technical lnltltutianl and, fifthly,
ensure atmosphere
in the miom Nntiom.l Laboratories
and the different technical instit(tes,
an atmosphere conducive to the
scientific development and research
activities.

Sir, if we study the activities of
the 'Ministry in this light, 1t s quite
disappointing. The hon. Minister was
pleased to present to the House one
side of the coin and, perhaps he left
the other side to be presented .by
others 50 as to make a full reading of
the activities of the Ministry of
Scientific Research and Cultural
Affairs,

Here, 1n Delhi itself, if you are
pleaged to go to the National Physical
Laboratory you wil find quite a
horrible atmosphere. There is no re-
cruitment policy; there are no rules
governing seniority or promotion.
Certain persons who happen to be the
favourites of certain officials in power
have got repeated promotions at fairly
short intervals, 1 think the hon. Minijs-
ter who is very keen about the scienti-
fic development of the country and who
atmos-

Shri Panigrahi: Yes, Sir. That is
why I did not mention the names of
the firms You will find that this
atmosphere is really vitiating and
it is not suitable for carrying out
scientific research activities in the
NPL. Now, let us look to the
proper utilisation of man-power.
According to the estimate made by
the National Income Committee, near-
ly 18 per cent of the working popu-
lation in India are engaged in jobs
which are low-paid, such as domestic
servants etc. Eighteen per cent of the
people are not utilised properly. Out
of the total educated persons in India,
69 per cent had no technical or pro-
fessional qualifications. That iz the
system of education that we are mm-
parting to the vast sections of youth
in India. But the country needs
technical personnel more and more
every year with the expanding econo-
mic and industrisl activilies of the
Governmerit. Among the unemployed
there were 1,83,000 matriculates, 39,000
intermediates, 11,000 graduates and
post-graduates in science and 25,000
muummmmhn

This number of 36,000 unempioyed
graduates and post-graduates has goue
up in 1957 to 44,000.

Now, let us come to the individual
biologists, geologists, etc. How do tney
fare in this country? Take the case
of geclogists. In 1935, 19 per oent
of them remained unemployed. It was
further observed jhe man-power
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eod, that is the position and I only
Sring this thing forward to show that
we are not properly ultilising the
existing manpower and we are not
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Shrl Narasimban (Krishnagir):
What is the date of that report?

Sari Panigrahl: Man-power Study
Report No. 2, No. 3, No. 4 and No. §.

Shri Narasimhan: [ want to know
the year.

Hbri Panigrahi: 1085.

Mr, Speaker: Will these not be
more appropriate to the Demands re-
lating to the Laboyr Ministry?! The
hon. Member is giving details of un-
employment ete. That will come undear
the Labour Ministry. -

Shri Panigrahi: I am not spesking
of unemployment just now. The hon:
Minigter just now stated that they
are looking to the best utilisation of
the existing man-power in India, but
I say that the existing man-power is
not even being utilised what to speak
of the future man-power we are going
to train. That is the important point
that I am driving at, I am not going
into the details.

Mr. Spesker: Evidently the hon.
Member's argument is that there are
less of technical personnel than per-
sons who merely get degrees which
degrees are no good without profes-
sional skill or technical knowledge.

Shri Humaytm Eabir: I may inform

of
take the question of semi.skilled and”
skilled technical personnel, thelr num-
ber comes to about §02¥ on ¥st Dec—
ember, 1958,
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Mr, Speaker: Has the hon, Member
How many more minutes

Sir, T would just refer to one or two
more points, Just now, the hon. Min-
much to say? He has already takem

ister referred to the question of ex-

trained technicians who are being panding Vigyan Mandirs. The tbjeet
15 minutes.

of the Vigyan Mandirs . . . .

“woday remain unemployed. I wiH not
go into ‘that point in detail.

About seven or

He will continue the

fhrl Panigrahi:
elight mihutes.
Mr. Speaker:

next day.

Now, 1 would like to' refer to the
Mr, Bpeaker: Do yov mgan to sug-
Mth:tthetolluu and schools

should close for a pericd until weput

more industries? Whatever argu-
mm is advanced before the House,
there must be & conclusion ana & sug-

w

Hi
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No.
sfox Upgrading of posts 2990
#80a Roads in West Bengal 8991
. G-uhD‘:H 8991
3604 Development of minor
ports - 8991-92
a6os Holding up of traing 8992
sfod Construction of roads In
Madras . 8993-93
2607 &nphlnn:y casnal
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a6to Village Level Workers . 8995-96
a1 thm
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3613 Railway Tinde Tables 8997-98
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3638 Procurement of rice . 9000
o619 Hail storm in Tripure . 9001
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s#ar Procurement of food-
graine in Punjsb 9002
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Pro-
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N Lines in
624 New Rallwny 900308
3635 Phagwara Sugar Pac-
tory . . 9004
2626 Trunk Connection bm-
woen Fazilka and other
cities in Punjsb 900405
2537 Family Plasning, . goos
2638 Central aid to UP. for
power projects . §006-07
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- e 9007
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